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Sur1 C. D. PANDE (Uttar Pradesh):
Sir, may 1 point out that we should
have lunch and have the debate for
tomorrow also?

Mgr. CHAIRMAN: No, I am afraid
we shall have to sit through the lunch
hour. The number of members who
wish to speak on the foreign affairs
debate is very large and since I am
asking the Prime Minister to give his
reply at 12.00 NooN tomorrow because
of his previous commitments, I propose
that we sit through the lunch hour
and if necessary, we sit a little after
5-30 p.M. so that most of the Members
who want to speak may be able to do
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Now, Shri Ganga Sharan Sinha,

}OTION RE INTERNATIONAL
SITUATION—continued.

ot s arew Ty (faeme) @ s
gwfa oY, foedt 9] AR w'w ¥
geaisdty qfefeafa ox o qgw gs @
IGF I AAUCIT &7 § qg7 o7 o6y
YeATd o § A A & wEeEqn & A
1 afasr & faem & ywifag #37
T § 1 Qe S geAd 5 § sAd
¥ fauy e € 1 T &Y mop o &
ey § wifew JF e & fag
afeq g€ § 98 OF Tga & wewq fawa
g 7 fa% gaR dw &y gfee & afew
gfan & wivsr &7 gfte § w1k 72 IR
qEES | TgT FTH &1 A9 AT TG @),
afew 5w fom ¥ #=w I3m@r @
g7 femr fawg mfw & fa2r o) famr
% fare & fo o e e am ww )
FY JYHT TAFT FIAT A1l | FfwT It
o A FIA Iown T § faww
F fo¥, 921 & A FIA IIWT AT
famr & fawm ¥ A, @i @0 O
wF a0 S gAY 9= gs &
arfa & fad @ay «it o& o7 g, 92
¢ W ok afrmE w1 fwe &
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T AR 99 A a7 Y
afg g &1 Wl @ W wop qde
e afey wfeq FT qww I} § 70
A HX TiEEE & 4 o af gl
g a7 wwifq # 42 Tormay | gElodr
S &7 TF 09 HIS IX &S § .7 anfe
MR wwifs SW1 & wdanfgar & @
& 1 G crem ¥ 2wy AW 3w § 2
3G &Y TGS Al afew I % TR T
§ AW g9 & it form® e 2w
TF d9 FFC 99 G | ATE 9T
7g gl g 5 Affa & ot ew w2
RE g N A WA Q
g P AR ¥ #1f qouw T fEan
ST gFar g, afew 99 g9 Afg F
AT FT FAT GXAT &, AT I fagrar
& THF ¥ H9 FT 99 ST § aF OF
T g St 3, TF QAT HuwT g &,
oF W avd #1 wiafmaer v §
foad Iod g TR W ASEE
o gl amaz MO g frendw
Y o & qwer o7 § F gAR A n
forer foa & o anfed sk ey & 1 gw
frcderaT & 991 FUE 9 @ & AR
# gz § & frdmar S A S ]
7z 3w ¥ fay vy Nfg &, TF wwmEr
g gadr @if & 7E awar  Afww
W 72 § 5 s & @ifq w=
faferrar &1 ifs &, Tufefar =
Mfg &, efew Afg & 7 fFderar &
Afa & 15 Prarfear § v 78, Sad
T afqeiiear § a1 7@ 7 2 ¥ qJqE}
g o # fr g Tl T8 @ L
Sgu frdiear @8 W g, IR s
sifasy #Y gEaTEAE § 99H €1F T
S FEw ISMT AT qg TE @l &
29 I 1 {197 @ &, TF &7 99X
T Y | &f, F w0 QAT @rar & R
HI a1 & frd a8 g @ g g
afFw afg = & 1@ 17 f6 o g

Situation
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wifed ®R ad aE v ey fd 7w
Y & THaw A& gar afes  gfar v
T T g |
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oot oY gart s fafree & w3

AT T T W, IO WA TN W,
IR 21 41 5 N 99 o9 ara §

T § o a9 IuH fawmraTg @, faware-

qTE FT HEL FAT § AR I AfT A 397
o &, 59 Hify #r sav wror fFar
P RAT A A AR T W
sﬁmwmvﬂﬁﬁwmﬂ‘(
aﬁamgmmﬁm&ml
¥ aga weE ¥ FgAv =g g fF g
fafreet F9 3 gar & a8 9 w7 SN
fawerow 7@ & W & sfag@ wv
qfoorm freea § g @ ad fawr-
T ATed 9 9EE 9gw Wi e
aifgd av | & agT weT ¥ I W
femrem fF o grow # AT gl seTEt
R I s @A T w % Q@ F
a9 I qug guE! GfaEr g1 Sav ar,
ZUHT AT AW FET ST 97 | 9 TA4G
9 ¥ 1 a g, N ¥ gRTa N g
FEEIT AT IF 9T TAT war fear
T fF S AR A gearEAE 49X, Sy
T & 5% faem & Jme G 9 B

¥t 1, SR St ForeT gy S A

At 3 g9 M9 W § AR 79 & TG ™
g gfz® I A0 I9%1 ACE I oo g
ITH! EW TF TG AT qq A,
T I FAmor 39 9Tt Fga 9 7K
ey 9 5 3 fas s 9wy T §,
F oW & aga faaa §, fed § o
FATFQ § | AT AL 2T ¢ o5 A ¥
W WS &, Thegr Y TeAm § q9F
AFT A F I T N Y TGy AweT
FT TR § T aE § gHSY T2 o FEAT
Tifed a7 A fad = & aRF § &Y
g & gat 3w & T § o gun
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Situation

vt =Y v ogard A w0 &Y
qfefeafs #, qaor #v qfdfeqfa & 9

wiqsr &t affafa ¥ S A g & 1

gawt fas uda w1 & fawmn J@&
AT Ty few moer Hfg w1 fet-
for #<& qum ot wfasy Ay geaEAE
g ot fafedwew & e Awr S e
FIW ISHT IYHT FT W NI, T
g ot gEet qier gem foad
% 9T 99 $T 2N ToaET 7 98 R S
FIH ZAA SSMAT T TAT FIW 4T |

& 1oy Fg ITEAT § FF wraea
wEqTal & qrad ¥ gardy aE A o
Iyed AR 9 IqTaet § S w7
1 i frar g 12 aga WA @
a7 | I FEqTEl 3 graed ¥ fa aely
§ wrpfa & wE S 7 A e & fod,
Fomam dfaraRasm s o &
Tga Sfaa awwar § 1 A Qar |
tF TR g s s far e g W
SATET gRASTY §, 29 H SUIET "gA-
AT 8, T SATQT TR FF F TF
# g, W g aga et Al 6 A A
AW T Iwwg ¥ famr gwargami
w AR fF gg zAe &
AT F qeqrat w1 A fAFT ooy
FHILTY FT qGT 3 & faa—a a2 F5
gfran & gat Awl & €9, FrawEy -
Soq I AT AWT & F gAY FH T
g AR 99 TF IE ¥ AZEEE &Y,
A THAT F, TAAT AR IAFT AT
T | A g« gara Aty | g—
aT a8 W fudar g FAAF
ofafes fegia &7 a7 &3 o 99
“qrfsfer freata” 71 9 g@ w1 99-
AT AT HIT gAe 9 7F gue Fogr—
ag AT TF FTLOT &1 TFaT 47 | I7 Ay
gfteal & g faa w341 =% Gar amar
g f5 Saraeht Y o, S A 7 i
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St gHI Hwwr oar 92 fag ad g,
EATRT WWT &7 97 2 ¢Tiae g gH )
gH 4T 39T § 7 ST a% HgEieraT #1
|/ ¢, AT QAT 4G avar g fF o
AT a9 a7 ufar & e} 9o a9
ST gE iRt & 9% HIR A & §19
¥ 9 F R FA 8, 99 F gl
FE § F% T gAET S g%
9 ATFENE FAT & AT I A F
gy § F1% @ AT qors & ar
q AT HY ACFHUEFTY TEAX Gl IAF
TR g g ? o fguas war W
o ¥ R qz O ot W, 97 99
qifr & 7 ar fer T I SN
a1 o & 9T 3w quaR Al &
qry T | 99T FT O fuseaved WY
F27 T | F97 AT ) A & AR A
%7 Wt frr & o) Wl 9 U OF
fasewves i war QY fosewwes F
AW 7 FET 5 =< 1 Y grasifosar
qT a7 H1T F et fgeq o mrwor g,
WIS T, &1 gAY AW &9 J<§ ¥ AW
FT T A | A A F 5 wfew
WA ®I TF ofrg fawer § It
Sad W §% AT 9 A9 wwwr g
T ATZFIGET g7 9T AT AN A
T IS AT & | g AF A FY oI
T HE BT, IUF! FFAT FA FT, AT
g Sud Wenwgwa AG gl 9% § | TR
Ty gl afeomr 7z gan § v g
AW W, A4 2W W AT A "M, W QA
g o% qt ag o fr i ¥ oot a6 ¥
AR X WY g aw #Ww oA
I-FAR T AL @A @ 0w
gad BT NGO & ATETC T
FT AT Y | T I T A W F—A]
IAFT T & ALY FHT AT FEY f—
garQ @aT #, aAT Efed #§ & die-
G ATEA WTIE FX G &, $AQIE |
o AT @ 1 S S I-HAAET
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Situation 2386

2t § ITHT AS@ET WY, THE W
a9] 997 gEs § | fowdy aut & she
9 IRI HTT I FGT G7 HTTHRT 2 04T
Feor £ & S-S AR, TG FIQAT
d 1 ar fefasw 7 &) a1 fagawmw &
FTHAY, FeT | FET SAHT AT S ST
gt fe Fredt § oY @ gt @
f& az & 32t 91 IOk I,
TR A-FRART  SFRA T8
AT & | FrE) NN #1 A FT
T SqAET ATA § SHT 307 TF qE §
Fq@ FT foam &, 299 SOH wew
AR 97, siw R X fer & AfE
sfagm, wwa T@mr & f5 ¥ A
et AT AforF agl gt §, S
I E—aT &9 W9oed F IO &9
5y 2w F1 B fgwar gwa a1 39 €
ay It a@ ag g F g A S
zadr fFaT, S M SAEdr A, S
SRS F AR F W oSgfa ew
F1feT 3 § | SuF fgars swmad F
#, faftz w7 FY, 37T @A T Aqfa
FTIFIG T EEEAT S t ST g9 F a0
THAT AT AE AL §

¥ qy g, 9 & wawar gy
AT W §9 7 fag o} sve mifs-
7 @ | a8 wiw 3ew AT Tnfed
afer miafaar & &1 W § Jafs
WA ¥ g ’W 9% zuwm fwr @),
TR fisk 1 Ty dov 1, 73 # qE
qrgar g? A fem g fv @ www
¥ miwfar 1 aw wzar, mfa-
froar & fegrma &1 s@mwT SuET
oG &, SATad § | ZAfe wT ey
AN & 99 2 F Oy TeE g8 3 13
T § o 7 30 aTE o aE § MR 99
a<E ST @S § | EF AN N et
sioTsred " fad ST N & /) wrr
WX 99d Fwear 98 9ar gy § foaw
q¥ Saa! el @ AR 999X a1
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[ st e firg]
faeasT A8 & 1 ST W guH HY
IeT a9% T FT 7§ 9 faur fFar
T @ Bl N9SeT & 9 H,
forg wfcfeafa & gw o1 o § sa¥ 78
qA AT WD GFO qrEN F T,
FTH FIX FT AT JTh g7 |

qifFeaE ST W9 & i S
FREAIAT GHT & IAF WY AT & HATaT
gt AY 4% a1 et a7 gz 7 AW
F gars g A} affeaw F g
T A ¥ qIFET ®1 A T
I C IS ICUI R L RAGHE U TR (]
T4 ¥ ZATR 39 FT AT F A G -
1 q& &) v, sew fafee gw
qT YWHAT (AT, gH ARN B T3
F41 o g vgfa |1 & | OF W
F |qTY WA ZAT FRAAT G & FF <9
AW & gATE TG UL 3T § FrH< AT
g & a1 49T 39 AW FT qg TF o grfae
2 fr fam et g0 3 @ 77 gwalan
FT Y IT AW T gATE AW AT gAY
AW F [T F IR G I7 ? W
Tar agt & A guF wa § g w9
T FEH U IS AT(EY | g ;Y
@ T ¥ I@ fany qar 98 F+
AT § 921, TF @< fqaat g, sy
¥ a1 agy oy ¥, i amg gl 9
F 7 9% faars 1§ Mese o &,
T g A qifee # 3o ot
& afwa a1 wge feafs & #a1 F9A1

feafa 2, o o=y #Y feafa 2 sl P

2T UTHIX FXAT ATedr & 98 W g8
AT AT | 9T TF B FI7 48¢ 8,
T TAd WO TET TG GHE FEATIAL
BT TFAT §, WIAA D GV § AT
FHIR &1 A Afe=qe, AT w

|qTE FAT A1fEA o
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Situation 2388

ar9Y fagqam § ot s $o g
b w T @ T 3 R sae
T 5 77 g ag § 9 SN
ax g & ) fedt Y A9 & W A
q¥ a7 fodly off faame & @Y ™ ),
F a¢g 1 5 SR) f ag #
SRt Azt g5 & AR S 39 agr fear
@ 8, 73 & awAqr § aga & aiaw
} A gw @ A1 Aol AR
gl & A & vy e aifsy
o g |t &, afy faamams & gl
99 U3 §, T9 959 A7 YT FEY
sy & 73 v ¥5 fear T & 93
39T 9T WX 99 9T S sgrefaat
gi & 7 wuefmt a= f AR A ¥
@ aear fAwmT 9@ o

gt #1 a9 & 5 39 R gaw
917 ¥ 7@ vag § qweq fonm v
wifawst a0F § F9 gmr afgy o &
et § f5 90 F awey & wam,
A G A F AW FT /Y FA LT
& fr aey fraggam i st 38 STy
I F UHT A AT IT FT TG TR
9T AT I |

IqF g A F OF a AR
Fgqr ATRAT g 6wl wEard ¥ a7
frett & o Wt o Ifgee Qo A #rd
FIHLH G ATl g, IH AT F AT
Y ST AT AT A7 & FRT WY ST
ux fafax oftfeafy & ofifeafy 732
fir e <= 7 7 & atg o =7 &g
fova, fog 9 & fosaa o atg a9 #
fammar fovar, S 9 Swd @i wrs o
uIfF TEEAaT @9 # qaT TE g,
ag = W 9reY fagaamr @, atg
g fgwram & A7 aresw 8§ @1 30
—zq WA 9T AR & M |
TR @ I OF I3 A A A AT
g
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‘g g Aw g9 ¥ ' A ¥ A
73 SE%F AR § f w8 fodr )

o o gamt 3w &1 e faam
AT ¥ wed § § SU gAT FZ I ST
WA o fegfg ¥ o9% oo s
X W TG H AGHIT  FEAT  Hal
aw faa g, T am—ag g
LT FT Fr=AT 057 | g 9 7
Yt w1 1= o, arw frar, oy
T & 999 g€ amT F ATEay
H M7 a3, I AT G &Y GET §
£FeaT &1 #X faorg F3m fF $7 I9RY
AT T W, & SR e A
W | F T & g9 q1g) & 9,
gl F WY 9 F G S SgvEdy
g5 8, SWH T Y IqAT WIEr qE
g faaet 5 oo faqrae #Y W
2 A% e #Y g AW F 9w 5w
QT FTA AW A AT 2 ) mfad
¥g Y 3987 FT I W F a9 9
& W AL SR F g iy
fF w2t aF ST quUEAT w7 GHEE FT
ENT 0¥ | & §19 95 FT

1
I

T o fea & e gard
grar A efw & fadr o oide g
I9HT § GHHAaT § T9 AW FT gL AT-
for foasy wear 3w & wiy & =
G | AT ST FIAA ZATY {AT 9
agT gaT § AR T KA & g S
¥ qorieat 780 #, ST FT AR AN WY
T @I &, AR W IqHr a9g ¥
frog @, THT grad & gAry wgwEar
AN J FAWF TG0 TN, T
¥ fag g% gaX ¥ ¥ zmar
qelY, Hag AT oS AT TEr wEr
F ooy 3w ¥ gArd wn F fed,
g 3w ¥ far afs # |gmar
faerdy & oY e foelY OEY ara 1 gae
f5 fis 9 AW & fm o =1 A
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Situation 239,

Ied fre qeg % vgfy & =W sw
HLAIA FT EEFIL T 0, S AT
WIS AT I 7E) &, IAHT 2 SEre
FAT ATfed AR I9 F waw A A
ufR & 9W FgET wfzd, 9w #
TAIfT 7E wey Arfed | qH g an
2T ¥ o9 W W ¥ TR gy WiE
|A A OeEifg A |y &, gai
o TSt AT 9y &, AH-ueTEAde
N AT € F GH FET A2 §
st =y § fr wefwe gl ¥ @
ggrar &, St Fwafre qew ¥
TATAT GO WEHl ¥ FIIUGT A oAy
aifzd, 78 I S8 ovar & 7 oAm-
gaTERTe 9%, facdeaT 9), " @
T g | } gugan § {5 Am-uarsaae
FT 9z %0 § 5 @ g G
;R ¥ WY 7ag faoragt & w=g AT
ar FE AR @A TG FAT A1
5 agt &t agfy & #ar swEeaT €0
ZATX QTR AT 3 T AT HT qA
TR 9 20 FE ¥ AT AT E A o
mAT wr F Ay Ay & 9EF Ay
7z 7 & fr o el St AR
frgra #1, st Aifd #1 FaT w1
g

@ g gt afz FEE ATE
wafer F Qg ST 9 #r A8 3 SAT
TR § AT AT FAAT & Y ATt
FEg WE AAET F AT A
F1 IE S TR AT AZ, ST GAGATA T,
IqF AR § ag 3% § v sew fafreex
A A o< foredardy & o, A foar-
AT A A ¥ W AE AT | W A
wufed & | ag T8 ava HT A0 3T §
fir sYea e wafew ¥ AR § faadr
i gf, o feg @ § R g
W1 F 419 TAET F T, I 9
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[ e fag)

I FA FT, Saa a19 §fg w77
ar f&dr A 9% 9gEn &1 F18 4l
T FUFT AT ATgreaT ggfq g v
TE g AR e gfa W&t wE g at swEr
o wE e wan @, A A ol
FT A I, I 9T B T W IEH
arg WY g9 gfawr ¥ @, ww § | 99,
HT a2 ¥ aF 72 % 7 @) ded 8
T, 7g &t gtk AT g0 & rar—aar
T FT AT § | AT A gER fad
A 7  FF O 9 W Fe §
U AR TR TG S T
W E T F § 53w ¥ g Afe
w1 gFH gEAT §, gHU aNE  gah!
TAHIT T § I A gfAar & st
w1 ar@ R W WOE TN T
e W @hERE & 9] W) gq
R TG q1 AT 4T &1 ERIT |
T & R &, T gqq W w1 @
G ¥ FL T QA GATT 99T Hg
Tg ST fF gw I9HT WIAEAT #3
a1 o g withee @ & a1 aoer
[T Y A9 AT W G A TF e
T H gAT A9ETE ¥, g gy
% g% T AT & < e’ W wATCH
F aee ¥ | § gwsar g o4y A
HqIERT AGl g =Ty |

A= AT & ° qF qar §
g | 5§ =W ¥ weeAw AT 99 9
T GHT | 3 g § g g
fafaee aga 7 =g Wt 9 o A=
fear & & SO8 €0 waT WgaT )
warEw gk frex ¥ ¥ oam iw
FE OF Q¥ gE@Re §, qwde §
& o far f5 WA 3o @
9 T a7 | afr ¥ g S |ngar
g 9 & arvaor 3§ @ a1 g@
qg o1 g1 AfFT AT F wrwmw
TWH ARG E? o

o

[ RAJYA SABHA ]

Situation 2392

AR W F JET W, AT 9%, ;T
god g 7 39 fa TR gH Wi g
e argar ¥ o T ARH TS T
X S o o) S § 9% §, S 3]
Tgq fet & e § fgrgeam & sifeay
¥ q =AW A9 FT FH Q@ K
AT 9T gEd qrem e ¥ TRy
Tas 5 ag ot g go dre R
fagTe T aET § | ST AT FroT Ay
fosafaat ik =ifat & frarfi €, agi
gara uh arse # fefigwe free
¥ 3w o § o oy g€ = F A
fursres 7 & S g, e & fasad
Y AR fosa § qrawe ¥ F Q@
Sfegt & arg w5 gt ¥ fee oo
g | g F g gacd g SR
ag WY ggarm § fF 3 9 Aaw A
T T &, 75 T HC 0 W A
q aTq| AT @ & q T § 9 gars
FFYRE & FAMET F o06, g g
AR A I oehe fean ) afes o
F 915 ot g feam | et & B%
F9 fa ogar far o A wfawifai
T g7 ot | W A ga faslt g, g4
|3 & UF GTE | qF@ qqwr § 6 ey
& ST faryes ot gre § feae ¢
fad o § | aferwr #9 & 9 o W@
aF § gAY MY | AR qaw fafar
FY a9 7% & % Forg ov ¥ fress @
feaa # AR 4, 39 AT § I G
g™ & fu oY qeEed & ¥ 9y
fratamg ¥ & w€, ag foswa ¥ &
ws o | fasag ¥ NfEl & avow ¥
A ¥ ogw & fegea § I qEX
agFHl W 9, SV IR IG T I
FIA T | WIS ATET T 47 gl g, AT
FIET X Y, @A AR FAG I
HaT o 74T &Y @ & 7 A ey W
fer & w & amw gE AR
AT 99 g R A S fem oAy
et gmd fY F fosg 7 5=y 124
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WIS TS a1 [T qEt @ o
mfeat UF o F A AT6T & 1 W
T & Q& TEIEr A w9 g av
oot wres g fr saa fagra @
TG SATRT el SATaT § | STaehT ag W
g o R e SR gEEl A oag
TreaT feR o 7Y faerar & srafs ag Ter
agr & T AR g, TRAAT F A,
Tt & 9T AR fere & ™, 399
feare & sa=r J1ar € | AfFT QA A
AT =T AT & | 9 Hfgwar 9
g foar Sar § 1 w7y § oAt Aqrd
W § 1 3 39 O F @ I § 5
AT oo & WA § gL @I & 'R
fagTR 1 AT AR Fo Fo FT THATH
WA ATET 9T 9T §, FZF QEUL-4K TF
g WA TedT WA W@ 8, e ¥
WRAET IR A AT AR
Y 9T I T FIH G| 3, AfHd g AeT
AT & S Aifai & o J1ar §
a7 fedre #1 aE § Suw fad 7o
THIC gATA ST @M g, SEE q
iRy A7 TAAHE & A AT ATFR,
fad @ TEHUE F I TG B AT
Frfg? | Wit aga F Wl § g gl §
3 gq & | TFARE B AT TN
¥ &, 3 T TEAdT ¥ | g AW
F® e Tae ¥ § §7 Fge TAAHe
% &) ouaaT § g9 A § wonfe-
Forw ST ey, T Atk § o AT
S St A garr dmr A ¢y
A FAT AMGH | g FAAT T A0
2 agl oY 39 AT ¥ @ FLW ST
rfgd | l

ST AUTH F HETOSITIEOS §WI
g A ooy AR e agh W A
SRS IEEEUIE S U IR
AR wEl AT Ag wegr fwAr |
afrr W aw A g dEEm A9 &

T A/ frtrraﬁs?rlgrémtmjv
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Situation 2394

FTATE ¥ Fgr WaT & o o A
AT T % g1 @I &, N7 I9F
Wa» ﬁﬁ%m%w—
faow & Fgar =gm fF O 7T F
T gC AT &, fagy A @ ¥
foa 953 ¥ oY gfwa die faw,
Ty Jamt #1 §7 @ @A WK
99T T W W § TOET AT
AT, A FE qF qEOET § | WY
A & AR A T WY TN &, S Aqrr
FT FAITIT FT TEAGT FIA &, IART AT
4 g 1 Rfay W AT § durad
AT T §1 77T ], AT GO W F Ay
% @ [T gw Ifew T qEed
AfsT Foer guTO oW |y oA
TG § Y g9 g efagl ¥ an
ST A T WA WY ¥ @ g
fe agt o F T § I I @A
g, s & v wfatafy are St § %
g¢ 8, 39 1 ™I gu w7 agy Ay ¥
=Tt T EHE G ? e & e
S Y AP AGT A1 IIHT G99 Ty
o ;T FE F A F @ | qg A
% g Srgar § WK W & @ e
fafreee e Tt agq gEaTaT W
TR F A9 o ag ¥ T qga @
T T & Fa AN &, 3@ 0w A0
AT F AT, IF qgEA fow ¥
TG AT THR 39 A ¥ o qarfaq
FI9 W, ISET |

AW FF g0 gfar ax M w §
ar gar WAt § f5 s AT gl &
o oy g wmA o, Sad afvEEw
B W A AT ST QT @ gE A,
% T AR fAE T & AR
& | OF AR g 3w § fr fawd w o
agr iR, feedem, afsram = %
M A ASAHT L @I § | T W
3q 159 & gfage 1 aE 9 ar
Iga qA H 9g a1 AT Sy § O
i & faa A9 & fa,
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[=0 s qor fag)
Feafow #1 Uw F faC & 79 e
HT W AT 41 | AfFF foq qeq ;v
S FEIfAST  fawe s Iwa & g,
wefr ® Ao & fA go an, 7@
e WL I WS T UF a7 TR
< &, W fgeT SR X @ o
g T IF T fawacaE #1
Seqer T AT & F A F @I
tar e & fF o afcrmed off F s
W §, it Hv § g a1 €, WX
§ 7% 99 TR | qEY T g 3@ §
o B9 SN &F IF THAT AT AT T
a8 FAROE, TS /T AT & A9 8,
TF AW AT FAF 3, I B AT 3G
arefy M & w foq g7 aF wafwaar
g Wit fre gw & a% @ T
% qa1 FAFT G &1 B F FHe
#R AUl F a9 9g T G @
REN @RI 1T N aaRGT R
TR T | g a<E S @ T
AT FT TF O § gL a9aQ 9 &6 AR

AT, § TF GO & FAI Q@ &

Tgq & AHEl ¥ | §g WAl § F aga
FOg 97 97 § A FEY T A9 9%
tfeaa oo o & % e gfvar &
oF 1 fare gt ¢ S S ae-fagare
¥ fomag O € 9 IR UF a<& &
AR N AW qg-faaw F fawmw & F
go a7 g | # T A e B 0y
TATT ENT WX G LN | AT T
qHY AT AT & | O g W gW T
AT AT A0 | A grEr Ao
afEas 8t @ & s ufy e e
T SR TEAr WfEd | MR g
AT § 5 Ae-uargmaee gar @ |
afFq ATT-TATTAE ST oA
g g 39 % wfg aom, A &
st agen ; W # wfa A9-gamgAde
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w1 A W T &7 A gew g s
7y Y fF S ¥ g mm Rt §
few = o q<g § AN AT 0T &
Y e fegeam F fog o) famg &
forq oo & 1 § @ ww §omew
fafeeT ¥ QT FgaT 91, I THA
# o9 grsw fAfaee &Y i & samar
foraar Y | 9 w7 I "I § I faw
fawaraars & gfte & A1 8, S¥@ &
gfer & aft § afews feama au Aifv
#1 gfee ¥ T g faw @< §
v fagr A fifaar qar afT @
farare g1 g fo¥ moons § o
st gfen # & wwar & R St e
§ T O OF g ag # faeen
SErAT &Y, Tfed Fa ag W wgar
fr g wofY e T g7 <, aw T
Tz ® i g 81 Afew 9 gearg
Fr AT G, oAE A G g1 S0
g AN F A g w0 Afed,
for et s ¥ A @& e
T FEN FET [T I FGA | A
gy fuerar g T o

TR TET AT § Y gEL F yAE
H A FT AT STHT T F A0 1
gw gfyssr #r Aify, aauw gfafet
¥ AT FT AT FW @I § | qQIATA
# qg ¥ gfufest ag o smem 9 5
FITET WY ST AT ag oY =gy §
f g7 5 7 91, I & = ¥ g7 &1
T a1 | 77 fwT = wfag a0 2
T 2 93U AT I | FAT
Afg AT a N darframr a1 & -
TET ST AT AL Avgar § afer &
Fg1 wEan g fF frw §, 3foe # &Y
F9 §HT HAFT 1, Hiw I A F@ faw,
99 F9q ot Ufezqs w@ gwa foaam agy
¥ ZAT AL F AT § g forar ) O
TG § AHFTE~AF Y § | IE F
fag sa qfemar & odym go @
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I IUN F AT TG gHA AU &
faars foar a8y =q & faams 7
ferar | ag fosmaa & @< o 78 afes
oW W 3@ TR X AL 99 gafey
*Z R E | W a frawa F R
7T ¥ W 59 3fte Y A @ A H
sizw fafaeex &1 sum feam & fog
fam s s g fF . . .

Y qumafa  : sToeT 79T g AT

Sur1 GANGA SHARAN SINHA: 1
was told that I could speak for thirty
minutes.

Mr, CHAIRMAN: Yes, but only two
more minutes are left,

Suri GANGA SHARAN SINHA:
Yes, I am aware of it, Sir.

qHE UF 999 a1 aa A gE e, @
T afmw § o fafww goat &
A 9T AU G 9T ) a9
97, UF HI T ¢ o ag 27w 9 g
, & e gt i 7 v § i afmr
% ag v, ag fa=m, a8 a9 sanEr
ZAT ST T & AT AT &7 uF o7
&, OF AL 3@, A1 & 1 1 gaeqT
H 98 T § | OF aF A &
# W7 FAHI g B S99 gEEl g@ar
1 2 1 fFs g o i Asr e
T A R, ATA T R E, TN
3 9T g & WX O g § gAvy
Aifs adr W afey fF gm0 i
affeafaat F1 gFEar 7 &= A a7
AT AW & AT g LT FE (F gA
fas 7z ‘Tedy 1 4t &Y 9g @ ow
I =TT &, Tg AT IO FY uw famy
% fr afz ox @97 = a1 A1 ST AR
AT FE FST AT FGA 0T L
FE TFAT FQ@T § W AR | FT
Fq@ FQT & | ALFT g0 IO IW
Tt 1 AP q4 I I9 § A gATA
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HH R A 9 J gH T T7 T AR
q 98 AIIHT WA, I T4 4 2 W q9F
AT I1fey ) AT #y ofcfeafa & =W
SATAT STTEF FIFY, AT A FIH W

I &, ITFIH T FAT af e FT Iq
9X T FT I FIH FT ISMAT AT(EY

TAT AT & qGT AT 6 A1 S

99 ¥, 98 ST N, AT Togarl H,

T gEd & qATE § 9 g A Oy

Fgq IoT a7 & f5  foad sow &W

qR F TSI qgAr & | § |y & A7

gt § {6 JT< 1 QAr /FT AG AW

AqATZY AT W7 AT gHT AT 21 a3
SIET TeE gAY Tifgd, saTeT g8 gt

fet w1 & &t 7z it awg'w fe g
3w W feer fagma # war & fag

T FHGTHTT ® T F foqw ar
Afew o & fog faey o< or @9 A
o 9% faw A darT wear ofed

it Afqw o 7w F ok Arp garg,

@ T AR Afy wEt & far any
g &1 & oY 77 =vzar g fr gam? wrew
fafaeex arga fadear &Y g av7
T FW ¢ IE qeg Fv fAeEr W

sEg ® off 90 AT R qraq g
FIfET MT AT e BET 9X &L &l

IgFT qrEd F ary, fgma & a1 A}

gl F g gEEen fEn 9,

T 7= fraaw w8 )

Surt B. RAMAKRISHNA RAO
(Andhra Pradesh): Mr. Chairman,
Sir, I want to speak about the amend-
ment that I moved and also express
my views regarding certain other
amendments which have been moved
and I shall do so as briefly as I can.
Sir, it is customary for both Houses
of Parliament during the various ses-
sions to consider and discuss state-
ments of the Prime Minister from
time to time, and to express the views
of hon. Members on matters relating
to international and foreign affairs.
Very often, the Houses of Parliament
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merely discuss and limit themselves to
an expression of opinion, without ar-
riving at any definite conclusion or
passing any motion, as this House did
once last year. But often enough,
when important policies are involved
and also in a time of emergency as the
one we are passing through, it would
be highly advantageous if Parliament
speaks definitely and puts it seal of
approval on the policy of the Govern-
ment. It will strengthen the hands
of the Prime Minister and of the Gov-
ernment in facing any national crisis
or any contingency. It is also necessary
to do so in order to remove any pos-
sible confusion in the minds of the
people of this country or the people of
other countries and to reassert our de-
termination fto followy our policies
without fear or favour and also to re-
affirm them. I say this because any
confusion of ideas which The Gita
aptly calls “Buddhi Bheda” will spell
danger to internal security and cause
misunderstanding outside our country
during this critical period. It is there-
fore, that I have moved this amend-
ment of mine for the gcceptance of the
House. Sir, the House has listened, as
usual, with rapt attention to the some-
what brief but comprehensive state-
ment and speech of the hon. the Prime
Minister who has touched all impor-
tant aspects of our foreign policy and
has given us details of all recent deve-
lopments concerning our external
affairs. As was expected, Sir, the

Chinese aggression and Pakistan’s re-
Minister who has touched all impor-
tant issues dealt with in the statement
of the Prime Minister because it is
these issues with which our minds are
mostly occupied. While Paper No.
IX which came to our hands recently
has brought out the correspondence
betweem our Government and the
Chinese Goverament up to July, 1963.
While placing White Paper No. IX on
the Table of the House, the Prime
Minister made a brief statement on the
recent Chinese troop concentrations
along the Indian border, a subject
which was and is agitating our minds
even today. He pgave in that state-
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ment, details of the alarming develop-
ments that have taken place recently,
anq that are still taking place, bet-
ween February and July on the bor-
ders. I need not repeat those details.
It is enough to remember that the
Chinese are indulging in inten-
sive preparatory operations by
constructing barracks, gun emplace~
ments, airfields, roads, subterranean
trenches and other things and are
making forward movements and con-
centrating their iroops in a manner
which unmistakably indicates their
treacherous intentions. Whether and
when they will begin another thrust is
anybody’s guess but the assurance
given by the Prime Minister in his
statement today that all preparations
are being made to face any contingen-
cy should be a source of satisfaction
to the country and to the Parliament.
May I refer. Sir, with your permission
to the oft repeated criticism made on
the floor of both the Houses and also
outside the Parliament about our un-
preparedness in the past. It is true
that while we had sufficient indica-
tions of the danger that lay ahead, we
did not expect the treacherous and
massive attack that we had to face.
we knew and it has been frankly ad-
mitted by the hon, the Prime Minis-
ter that the Chinese were nibbling at
our borders anq making encroach~
ments, like all sincere and peace-lov-
ing people who have faith in the ulti-
mate goodness of men  we trusted
that reason and right might prevail,
and matters might be decided across
the table. I need not recount all the
efforts made by us for a peaceful set-
tlement. The House is fully aware of
them. The Prime Minister, in his
anxiety to follow the principle of
peace and save the country from a
wasteful and devastating war, fully
accepted the Colombo proposals des-
pite some vocal opposition in the
country, but China rejected them.
Some hon. Members still criticise that
by accepting the Colombo proposals,
we lowered our prestige. With all
respect to them, I entirely disagree
with them and T have no hesgitation in
saying that we have gained in prestige
rather thap lost it. By doing as we
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did, we gave Iresh evidence if any
such evidence were necessary of our
peaceful intentions and readiness to
negotiate even in the face of the most
treacherous provocation by the other
party. The rejection by China of the
Colombo |proposals after our accep-
tance has helped us in gaining the
sympathy and goodwill of neutral
nations some of whom had been be-
guiled into believing the blatant pro-
paganda of the Chinese who continue
to claim that their massive attacks
and forcible occupations were mere
counter-attacks’ made by them They
are now not able to fool the world by
their propaganda, It is true that every
after recent foreign tours of some of
our Ministers and officials in order to
dispel the doubts created by the
Goebbelsian  propaganda of the
Chinese, traces of misunderstanding
still remain which have to be removed
by strengthening our propaganda
machinery, But nothing has convinced

the world about our bona fieds more
or better than our acceptan-
ce of the Colombo pro-

posals and their rejection by China.
Their unilateral declaration of cease-
fire and retreat have not enhanced the
prestige of China in the world; nor
have they been mistaken for peaceful
intentions by the world, Added to
this is the great ideological schism
which is separating the Soviet bloe
from China—a schism which has iso-
lated the latter from the authorita-
tive tenents of Soviet World Com-
munism.

Sir, it is said that our policy has been
weak-kneed, a policy of surren-
der. I think this statement is far
from the truth, It is true that we were
unprepared for an attack and hence
we had to face military defeat, It is
regrettable that this should have hap-
pened. But it is wrong to say that we
have been following a weak policy of
surrender. We have insted on “peace
with honour” and have thereby natu-
rally further invoked the wrath of
China which is probably waiting for
an opportunity and preparing for a
fresh attack., We are preparing our-
selves to meet the challenge and shall

~do so successfully with the assistance
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of friendly countriesif not all by our-

selves but mainly with the strength
of the united will of India,

Sir, our policy of non-alignment has
become the subject of constant criti-
cism. It is no doubt a basic idea which
has shaped our whole foreign policy
in recent times but it is not an inno-
vation nor is it a religious or political
dogma which cannot be altered, It is
a logical corollary to our fundamental
desire to maintain peaceful relations
with the rest of the world including
our immediate neighbours with whom
we have serious differences. Transla-
ted into action, it means non-involve-
ment in military alliances; it means, in
other words, a refusal to believe in the
theory that if one is not a friend, he
is a foe or an enemy. It is a neutra-
lity which insists on keeping an
open mind and speaking openly and
freely on important affairs without
giving under offence but at the same
time without fear or favour. This
policy is a difficult one to follow and
it has on many occasions not only em-
barrassed us greatly vis-a-vis the big
power blocs of the world but has put
us into a great disadvantage in many
ways. But if it is weighed in the
balance of ‘enlightened self-interest’
which is after all the foundation of
the foreign policy of any couniry in
the modern world, it has given us
enough dividends and proved that it
has a vitality which will ultimately
win us more friends than foes. At
{imes some of our friends with whose
political thinking we have greater
affinity, have felt irritated or dissatis-
fied, but even they have begun to ap-
preciate our policy much better
than they used to do in  the past.
It is said that Ceylon and Burma and
other Colmobo powers and neighbou-
ring countries of ours are not as
friendly to us as they should have
been. But they may have their own
difficulties—it is not right for us to
disregard  them—difficulties  which
cannot be traced to our policy of non-
alignment. It may be that their own
enlightened  self-interest does not
permit them to be warmer in their ex-
pression of friendship towards us than

2402
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what they are prepared to admit
and show in practice.

Sir, as regards Pakistan, our policy
has been consistent and firm. We
have literally never jeft any stone un-
turned in gur efforts for a peaceful
settlement. Most of us who have been
watching the result of the recent ne-
gotiations with keen interest and with
appreciation and admiration for the
forbearance and sagacity of our re-
presentative, Sardar Swaran Singh,
knew that they were foredoomed to
failure. We who anticipateq this re-
sult were not at all disappointed be-
cause we knew that/thejpresent rulers
of Pakistan have built up their power
basically on the foundation of hatred
towards India and intransigence gt
all costs. There recent pacts and
treaties with China and the ominous
threats that their leaderg are utter-
ing are ample evidence, if any were
necessary, of their evil intentions, I
entirely agree with my hon. friend,
Shri Ganga Sharan Sinha that this
situation which has been created de-
serves our earnest attention and great
care. But our patience and restraint
both during and after these negotia-
tions and our constant readiness to
conclude a no-war pact with Pakis-
tan have yielded some good results.
American opinion, usually tolerant
and favourable to Pakistan, has re-
cently taken a turn for the better. It
has begun to realise the absurdity of
encouraging the intransigence of
Pakistan whose positive and ill-timed
flirtations with China seem to have
causeqd Some annoyance even in the
United States. Some Senators of the
Congress have recently given unmis-
takable evidence of this realisation,
but still in the context of Kashmir
they try to put equal blame on India
and Pakistan which is based on an
incorrect appreciation of facts. In
this connection Sir, I would like to
draw the attention of the hon. Prime
Minister. to the neeq for greater and
more effective propaganda in the
United States, in Australia in Canada,
as well ag in the near eastern and
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middle eastern countries where our
case against Pakistan doeg not seem
to be well understood. 1In fact ac-
cording to information, Pakistani pro-
paganda, has taken deep roots and
our occasional counter-propaganda,
official or non-official, does not evoke
sufficient response. I am sure any
contemplated economy drive will not
result in stinting expenditure on this
vital means for the success of our
foreign policy vis-a-vis Pakistan,

Sir, the foreign policies of our
country are and should be based on
the four principles of Sama, Dana,
Bheda and Danda, which are the
four pillars of diplomacy or Rajaniti.
These chaturopayas—four upayas—
have been recognised from time im-
memorial ag justifiable means for se-
curing the success of foreign policy.
Sometimes all these four upayas are
employed simultaneously or in quick
succession one after the other as the
situation demands. The method of
sama or the peaceful method comes
first and is enjoined on us because
ourg is a Manava Dharma. Sir, I am
not trying to take refuge under the
tenets of bygone shastras, but I am
referring to them because they are so
practical, so much baseq on common-
sense and prudence and basic trends
of human conduct that they are true
even for today and are closely allied
to the principles that regulate the
proper conduct of international affairs.
I believe, Sir, that my hon. friends
who advocate a seemingly more vigo-
rous attitude and plead for immediate
cessation of diplomatic relations with
China, or suggest some other methods
which appear to them to be more
effective, do not desire to weaken the
hands of the Government. That can-
not be expected of them. I app~-
to them to adopt a more realistic
attitude towards these important mat-
ters where any wrong step might
lead us into greater difficulties. I
entirely agree with them that China
cannot be depended upon for a return
to sanity in the near future but it
is worth considering whether she s
not provoking and driving us into
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some precipate action which might
lead to a worlq conflagration which
she seems to be itching for. A policy
based on dignity and patience is more
likely to succeed on certain occasions
than haste and impatient action. Our
policy is based on certain fundamen-
ta]l principles with which even hon.
Members of the Opposition could not
have many basic differences. The
nation is well on the path of progress.
The progress may not he ostentatious
but it is solid,

8ir, while speaking on foreign af-
fairs it is not necessary for me to re-
peat some of the thingsthat have been
said by other Members, I am sure
some of the information that was given
by my friend, Shri Ganga Sharan
Sinha, regarding what is happening
on the borders of Uttar Pradesh will
be considered with due regard and
1 do hope that suitable and prompt
action will be taken by the Govern-
ment to prevent g recurrence of such
activities on the border. I plead for
the acceptance of my amendment be-
cause I think that we ought to streng-
then the hands of our Prime Minis-
ter and give him united support which
is the need of the day. Let us put
our seal of approval on the foreign
policy being pursued by the Prime
Minister which is fundamentally true
and correct and which is in consonance
with the genius pof the people of our
country so that he may press it with
greater vigour into the service of the
motherland,

With these wordg I commend my
amendment for the approval of the
House.

Smrr M. N, GOVINDAN NAIR
(Kerala); Mr. Chairman, Sir, we are
thankful to the Prime Minister for
the opportunity offered to us to dis-
cuss the recent international develop-
ments as well ag the foreign policy
of our Government.

[Tue Deputy CHAIRMAN in the Chair]

1 welcome the statement of the Prime
Minister when he reassured the House
that the Government stands firmly
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by the policy of non-alignment. I
also welcome the statement of the
Prime Minister regarding Indo-Pakis-
tan negotiations and I fully agree with
the approach of the Government re-
garding the border dispute between
our country and China. But at the
same time, Madam, when the Chinese
made a massive attack on our bor-
ders, inside the country the basic
policies of our Government were also
attacked by some forces inside the
country. Today it is true that the Gov-
ernment still speaks in terms of non-
alignment but it is a fact that our vi-
sion has got blurred, non-alignment
has got damaged and the edge of our
policy of anti-colonialism and anti-
racialism has got blunted.
2 pm. That is why I said a moment
back that we welcome
this opportunity to say some-
thing on the matter. Ag far as the
international developments referred
to by the Prime Minister are concern-
ed, we agree that the signing of the
Test Ban Treaty is of historic impor-
tance. We ag a country following a
policy of peace have welcomed it and
it is only in the fitness of things
that we were among the first of
nations to join in the signing of the
Treaty. Nobody will claim that by this
the threat of nuclear war is over. At

the same time, this will help to
undermine the forces of aggres-
sion and war. This will ease the
international tension, This will

also pave the way for further stop-
ping of underground tests and the
destruction of nuclear arms, This
will also create an gtmosphere and a
climate for seitling international
problems through negotiations. But
we are surprised to find that this
Treaty is opposed by certain count-
ries. As far as France is concerned,
I do not want to say much. Anyway,
I will only remind you that if France
hag occupied a high place in the minds
of the people it is because of the level
of culture that nation has, as well as
human values for which they have
stood. I think better wisdom will
prevail on them so as to change their
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present attitude and support the Test
Ban Treaty. We are very much
shocked to find that our neighbour,
-China, is one of the countries which
is opposing this Treaty. By this the
Chinese are taking a position opposed
to the socialist community, the entire
world communist movement ang the
peace-loving people al] the world
over. Now, they are in good com-
pany, namely, the extremists in the
U.S.A. who are screaming that by this
ban on tests the opportunity for
manufacturing more destructive
weapons has been lost and also the
extremists in West Germany who want
to plunge the world again into a war.
Anyway, I have only to point out
that there is nothing in common with
the principles for which communists
the world over stand for. I believe our
Government, as in the past, will utilise
this opportunity for furthering the
cause of peace and contribute towards
creating a better atmosphere in the
world.

Now, if the signing of the Test Ban
"Treaty was a happy event, there are
certain other distressing events that
have taken place during these monthg
and one such incident relates to hap-
penings in South Viet-Nam. Our
hearts are heavy with the news that
we are receiving from South Viet-
Nam. We hear of pagodas being
‘wrecked. The Xa Loi Pagoda has
been broken into and looting is taking
place from temples. Thousands of peo-
ple are put in jails and concentration
camps. Many are murdered. Col-
leges and schools are closed and
students are taken into custody, I
would read from the “Time” Maga-
zine, what they have written about
the developments there, The Xa Loi
Pagoda is the biggest in Saigon. About
the wrecking and 1looting of the
Pagoda, the “Time” writes as follows:

“Iy was 12.20 am, Using their
rifle butts as clubs, squads of
tough, riot-trained special forces
smashed into the pagoda, battering
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a path through a gmall guard of
young Buddhist monks. The trooperyg
had 5 list, anq each monk on the
list was considered to be g Com-
munjst in disguise. On the temple’s
second floor, one monk tried to re-
sist and was thrown bodily from a
balcony fo the court-yard 20 feet
below. Other monks and nuns were
routed from behind a flimsy bar-
ricade of wooden benches and fore-
ed outside by tear gas and gunshots.

Sacking the pagoda’s main altar,
the raiders carted away the charred
heart of Buddhist Martyr Thich
Quang Duc, who last June wag the
first of five Buddhists to burn him-
self to death in protest against the
Diem government's anti-Buddhist
drive.”

The crack down at this time was
duplicated all over South Viet-Nam.
There are more reports similarly. Yet
their demand is very simple. The
Buddhists want equal rights with the
Catholics there. In spite of the appeal
of the Pope, President Diem rejected
it and is refusing to grant equal
rights. That is the basis of the trouble
there. The action they, have taken
to fight for their cause is one of self-
infliction gnd self-torture and is not
sabotage or anything. So, this is a
matter which should concern 311 civi-
lised humanity and steps have to be
taken to prevent such occurrences.
Now, Madam, why is this happening?
It is known to everybody, even accord-
ing to their own admission, that 80
per cent of the population there are
Buddhists and they are all against
the present administration. Still the
Diem regime is able to carry out this
policy because they are backed by
America. Nine years ago this regime-
was foisted on them and it is the mili-
tary might of America and the mil-
lions of dollars that they are pump-
ing in there that keep the administra-
tion going there. The moment they
withdraw their support there is ab-
solutely no doubt that the Diem re-
gime will fall jike a house of cards.
But it is unfortunate that the attitude
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of the U.S.A. is not for that. It is
true that they are occasionally pro-
testing, but from certain offic.a] state-
ments it will be clear that America
is not going to change its policy. The
Chief of the U.S. administration in a
press conference said the following:
“For us to withdraw from that
effort”, that is from support to South
Vietnam, “would mean a collapse of
not only South Vietnam but South
East Asia”. Even when these things
are happening, the attitude of
America is very well explained in this
statement of the Chief of the TU.S.
administration, and they are finding
excuses for taking this stand. The
U.S. Defence spokesman has said that

the Bhuddhists’ fight against reli-
gious discrimination is a political
fight against the Diem regime. The

U.S. Ambassador says that during his
two and a half years’ stay there he
could not find any religious discrimi-
nation there. Finally the State De-
partment on August 2Ist hag said in
a public declaration that there is no
change in the U.S. policy of assisting
Diem. This should be an eye-opener
to us. In this India has a special
responsibility. India is the Chairman
of the International Commission, and
as such it was the responsibility of
India to protest against this king of
activities and raise thig question at
the appropriate place and find 3 golu-
tion to it. Unfortunately, Madam, I
am sorry to state that we needed the
proddings of our neighbouring coun-
try’s Prime Minister, the Prime
Min‘ster of Ceylon. 1 want to know
from the Prime Minister why there
was this delay. Then again Madam,
this has cast some doubts in our mindg
that in order not to offend the Ameri-
cans we are closing our eyes to cer-
tain incidents.

Madam, the Prime M'nister in his
speech referred to certain statements
made by our Party regarding the pro-
nouncements of our President while
he visited the U.S.A. 1 want to make
it ¢lear that we never meant that he
spoke anything against what he has
been asked to speak by the Govern-
ment. That was not our contention,

477 RSD—6. ‘
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Our contention was what the Presi-
dent spoke was not in conformity
with the accepted policy of our Gov-
ernment. The policies of our Govern-
ment, even though they are framed by
ithe Cabinet or by the Secretaries, be-
come the basic policies of the nation
only when they get accepted by the
Parliarnent. So, Madam, it ig our con-
tention that however high certain

people may be placed in Govern-
ment

Tee DEPUTY CHAIRMAN: 1
think you made your point very
clear. You need not gwel] on it any
more. You need not go into that.

SRt M. N. GOVINDAN NAIR: [ am
not speaking about the President.
That is why I made that point clear,
If the President is removed from
the discussion, then the policy which
the President proclaimed through
his speeches, which is the policy of
the Government, can be discussed,
ang that should be discussed. Madam,
in his Washington talks the Indian
President is reporteg to have spoken
of the genera] situation in India fol-
lowing the Chinese invasion the pre-
sent military preparations in India
and the countrys determination to re-
sist China not only to safeguard its
own freedom but in the interests of
the whole of South East Asia. This
was reported by the P. T. I. on June
5th. Then again in the joint com-
munique it was saig that they agreed
that the'r two countries shared their
mutual defence concern to thwart
the Chinese aggression against this
sub-continent. Madam, if thig is an
indication of the policy of the Gov-
ernment that they are going to toe
the line of the Americans ag far as
South East Asian countries are con-
cerned, I maintain that it ig against
the policy that the Government is
pursuing. I have never seen a state-
ment from the Government earlier
in any of the discussions held in
Parliament that we and the U.SA.
have this common policy regarding
South East Asian countries. The day
we adopt such a policy, that will be



2411 International

[Shri M. N. Govindan Nair.]

very ruinous to us because, what is the
policy of the U.S.A. regarding South
East Asia?

Surt A. D. MANI (Madhyy Pra-
desh): On a point of order, Madam.
The speaker is now going into a
detailed Jiscussion of the President’s
views. I think

SHrt M. N, GOVINDAN NAIR: I
made myself very clear. What ig the
policy of the U.S.A. in South East
Asia? Whom are they backing? The
Diem regime which is fighting the en-
tire people in that country, the Chiang
Kai-shek regime in Formosa, Syng-
man Rhee of Korea on hisg successor 1

believe—it ig these they are support-

ing. That has been the policy of the
U.S. A, We have to consider very
seriously whether we should toe the
Americans as far as the South East
Asian countries are concerned. If
that is their policy, then our stand re-
garding V.0.A, is quite justified. We
oppose the V.0.A. deal because it is
against our policy of non-alignment.
The Prime Micnister himsel?! has ad-
mitted that it is not consistent with the
policy of non-alignment.

Now, Madam, coming to the ques-
tion of V.O.A. we were very happy
when the Prime Minister himself on
a previous occasion said that they were
going tp revise the V.0.A, deal. There
is no need for me to go into the de-
tails of the deal. I need not go into
the question of how it is against our
accepted policy. I am not doing that.
But a certain news that hag come in
‘The Statesman’ iz very disturbing.
On the 23rq of last month, in a report
in ‘The Statesman’ the following news
was given:— .

“The controversy over the VOA
agreement appears to be taken a
hopeful turn, it is authoritatively
learnt today.”

And what is that hopeful turn?

“Short of offering ‘pre-censor-
ship’ of the VOA broadeasts, the
formula offers India enough guar-
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antees that nothing in them will
embarrass her in her domestic and
foreign relations. The details of
programmes may be provided in
advance and taped broadcastg sub-
sequently to enable Indig to main-
tain a constant angd effective vigi-
lance on what the VOA presents
from the Calcutta transmitter,

The financial termg may also be
made more attractive.”

If this is the way in which the
VOA deal is going to be revised, I
have no hesitation in saying that that
is quite unsatisfactory. Nothing short
of scrapping this agreement will
satisfy the needg of the situation. Now,
another factor is, the Prime Minis-
ter himself admitted in this House
that this deal was not gone through
by the Cabinet and that it was at
the instance of negotiations between
the Secretaries that the agreement had
been contracted., Now I find that the
same officials who were responsible for
this agreement have been asked to
negotiate with them. I think it is a
wrong thing to contract an agree-
ment against the accepted policies ot
the Government. What the Govern-
ment shoulg do is to take severe
action against those officers, and not
ask them to go and negotiate again.

Another important development was
the joint air exercises. It has been
said that it is only for giving training
to our men and that the whole exer-
cises will be done under the aegis of
the Indian Army and all that. But
from a report in ‘The Washington
Post’, it is clear as to how other coun-
tries are looking at it. ‘The Washing-
ton Post’ says—

“These exercises do not differ in
any way from similar exercises in
which Pakistan has been taking
part on the basis of alliance with
West - within the SEATO and
CENTO.”

Now, there are certain points which
I would like the Prime Minister to
clarify with regard to these joint air



ey

2413 International

exercises, It has been said that it is
only for training that we are having
these radars. ‘The Times of India’ in
one of its editorials has put a very
pertinent question.

Sarr A. D. MANI: You like The
Timeg of India’ then?

Serr M. N. GOVINDAN NAIR: Of
course, whichever paper speaks the
truth. Even a paper like “The Times
of India’ could not hide the fact that
these air exercises,” though they may
geem very innocent, have certain very
dangerous wconsequences. They may
be sending ug only radars. The radars
are useful in finding out from which
side the planes are coming,  After
the planes come, what are we to do?
You get g3 warning. How are we to
resist and for shooting—that is the
problem— where are your supersonics?
India haqd made a request for super-
sonics. They are not given, They
are prepared {o set up radar arrange-
ments which only means that these
radar arrangementg are only the thin
end of the wedge,Jand the old ‘air
umbrelly scheme’ which was rejected
by the people of India and the Gov-
ernment i8 going to be brought in
through the back-door. So, unless
we take p definite stang on this and
unless We are very clear that it will
not be tha old ‘air umbrella scheme’
that we had once rejected, I think it
will be a departure from the policy
of non-alignment,

Now, during these months, we have
had certain bitter experiences and from
them we have {go draw certain lessons
also. Onge of those experiences had
been that at the time of the Chinese
invasion we thought that the Western
Powers were coming forward in a
disinterested way to help us In our
crisis. But it did not take much time
for us to realise that for the help that
they were giving we had to give a
price and the price was that they
wanted us to settle the Kashmir dis-
pute with Pakistan and the question
was, either you agree to the condi-
tion of Pakistan by handing over 2
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part of the Kashmir Valley to them
or make it an :nternational territory.
I am glad that both these offers were
rejected by the Government. But at
the same time thig showed that the
support that we were getting was not
a disinterested ong angd that there was
a motive behind it. Again I am
quoting ‘Time’ magazine. It was
when the question of aid to India was
being discussed. It says—

“It recommended that Congress
consider the withholding of econo-
mic assistance from those countries
which persist in policies of belli-
gerence and in preparationg for
their execution. It suggested dras-
tic reductions in aid to both India
and Pakistan until they settle their
long standing disputes.”

This is the ‘“Time' reporting on the
Congress decision. Here again they
are putting in the condition that if
we want any aid from them we have
to settle our disputes, and then only
they will be prepared to help us. That
is the meaning of this help.

Again we had another experience.
1 was very sorry to hear my hon.
friend, Shri Ramakrishna Rao, saying
that if the Government of Ceylon
or the Government of Burma are
not very warm 1t is because of their
self-interest and all that. I do not
agree with the opmion he  has
expressed. In this crisis we find the
Colombo Powers meeting together and
trying their best to bring this dis-
pute to a peaceful settlement, if
they did not succeed, it is not their
fault. Behind these six Powers there
wag the goodwil] of the Afro-Asian
nations. The Soviet Union did not
succeed. Other Communist countries
could not succeed in persuading
China. But at the same time Yyou
have to respect the goodwill and love
and regarq the Afro-As‘an nations had
towards India and the attempt they
made to find g peacefu! solution of
this question, So this wa3s another
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experience, The newly-liberated coun-
iries, all coming to our help for a
settlement, are g force which ig to
be reckoned with. They are a force
on which we can rely,

Sermi M. RUTHNASWAMY
(Madras): Did any of them agree
that China wag aggressor?

Sarr M. N. GOVINDAN NAIR: I.
the Colombo proposals put forward
by the six non-aligned nations were
acceptable to us, they stood by our
side. It is very clear. I do not want
to ge further into that question.

s

Again, we
Soviet Union.

sought help from the

They did not say, as
the Americang said, that first we
settle the dispute with China and
then only will they give us aid. What-
ever things have been asked for as
we understand from the papers,’the
Soviet Union was prepared to help
us with. Not only the Soviet Union
but other socialist countries also had
been offering their help in spite of
the fact that China was attacking us
on the other side.

So, Madam, during the same period
we had certain experiences, and in
chalking out our future programme
this experience must weigh. I am
saying this because in oyr attitude to
the South East Asian countries, in gur
attitude to the African countries—I
do not say surely—somehow our
policies and our attitudes had been
affected,

Tae DEPUTY CHAIRMAN: Your
time-limit is over. You have taken
more than half an hour,

"Swrr M. N. GOVINDAN NAIR:
Only two minutes. Now, with regard
to these African countries, 80 per
cent, of them are free. But the other
20 per cent, are still struggling to win
freedom. 'The other African nations
have join~g together for rendering all
types of help. Now, the Govern-
ment o: India has to consider serious-
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ly how thig anti-colonial fight can be
helped by us. Another thing to consi-
der is how We can help the newly-
liberated African countries by way of
giving them technical aid, by giving
them scholarships for students.

Then the most important thing is
the selection of our diplomats. You
have to be careful to see that our
diplomats are such people who will
treat them in a fraterna] way. The
general complaint is that our diplo-
mats in Africa, instead of trying to
fraternise with the Africans, instead
of ftrying to understand their pro-
blems, are more happy in the com-
pany of the white people there. I
do not mean to say that we should
be against the white people. That is
not my point. But a diplomat in
Africa should necessarily try to frater-
nise with the Africans much more
than seeking the company of the
Westerners,

e

Then, again, the failure of our dip-
lomats to understand their problems
also stands in the way of better rela-
tionship between the twg countries.
So I would suggest that the Govern-
ment has to pay much greater atten-
tion in fostering the friendship with
these African countries and the
South-East Asian countries. And I
believe,, from the experience which
we have gained, the friendship with
the Socialist countries and especially
with the Soviet Union should be fos-
tered to the maximum possible ex-
tent. Their friendship will be a
guarantee not only for our future but
for the future of the entire world,

Ssmi T. S. PATTABIRAMAN
{Madras): Madam Deputy Chairman,
the past twelve months have been
most eventful in the history of the
world since the cessation of hostili-
ties in 1945. From the near catas-
trophe of a nuclear war during the
Cuban crisis, we have advanced to a
stage when all countries in the world
except three have either signed or
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agreed to sign the Partia] Test Ban
Agreement. As our Prime Minister
rightly observed, the signing of the
Test Ban Treaty by the great powers
is good news for them, good news for
us and good news for the entire world.
This significant event hag opened a
new era of hope for peace, prosnerity
and survival of mankind. This agree-
ment is, above gll, a triumph of India’s
farsighied foreign policies of which
our Prime Minigter is the prime
architect. The high objective of our
policy of peace and non-alignment
has been to lessen the tension and
bring about an understanding bel-
ween the two major power blocs

indulging in cold war tactics. In
this direction India’s policy has
achieved considerable success, The

test ban treaty and the installation of
direct ‘Hot Line' telephone between
the White House and the Kremlin
have been turning points in recent
history and they augur good for the
future of the world,

Our policy of strict non-alignment
underwent severe stress and strain
during the past twelve months. But
thanks to the farsighted ang firm
leadership of our Prime Minister, we
have not deviated from the high
principles and ideals which we are
wedded to and this has strengthened
our position considerably in the in-
ternational sphere, Both the power
blocs have not only accepted our policy
of non-alignment but have also actual-
ly approveqd of the same as the correct
and the best one for our country.
Even this morning MoscoOw news-
papers have spoken in very high
appreciable terms about our role in
international affairs and our policy of
non-alignment. The fruits of our
policy have resulted in China being
isolated not only from the countries
of the West and the East but from
their own socialigt countries. Over
the past few days, almost all the
socialist countries in the world have
come out openly appreciating our
stand in the Indo-China conflict and
condemning China for the aggression
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she hag committed and continues to
commit against India, We have been
getting all our required assistance
from almost all countries whom we
have approached. If China thinks of
aggression again on our country, un-
fortunately if it became a reality, it is
almost certain now that not only the
powerful countries of the Western
worlg but also the grea; U. S. S. R.
and the secialist countries will stand
by us openly in the hour of crisis and
trial. It is not merely enough if we
think of tackling China at gur own
frontiers and borders. China has be-
come an imperialist country with a
desire to dominate the whole of Asia
as quickly as possible and before
time runs out. Hence we will have
to play a positive role in stemming the
lide of Chinese jmperialism in Asia,
particularly in South East Asia. We
cannot be complaceny about events
that are taking place in the various
parts of South East Asia which has
become the cockpit of post-war poli-
ties. The vacuum created by the exit
of the Western nations have not been
filled up so far. The shadow of
Chinesa imperialism is slowly creep-
ing over this region. As one looks at
South East Asia with its slim strips
of land, patches of sea and countless
scattered islands, one notices a kind
of struggle to build a new crder, In
many countries, there is no order,
harmony unity or even symbol of
authority. Six years of continuous
wartare and sixteen years of internal
strife have thoroughly shattered and
battered those countries gnd they are
lying prostrate with weakness. Laos
and Cambodia have been like the
leaning towers with g dreadful pros-
pect that they may tumble any time
the Chinese decide so. Recent un-

fortunate developments in South
Viet-Nam have further shaken the
slender foundations on which the

country has been perilously standing
for the past few years. Even the
Maphiland, the association of Malays,
Thailand and Philippines which was
formeq two years ago have not been
very effective in stabilising the poli-
tical situation in thig area.
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The Peking Government have been
quick in seizing this opportunity to
strengthen their hold in these areas.
The main reasong gre that there are
20 million Chinese scattered all over
this area and secondly the psychologi-
ca] impact they have created in this
area by their lightning success in the
NEFA campaign against India, We »an-
not afford to ignore these develop-
ments, Most of the small countrieg in
this area which had the greatest ad-
miration for India a few years back
and in whose liberation India played
no small part, have become suddenly
cool or indifferent to the Chinese
threat to India. It is to be noteg that
many of them have preferred to re-
main rather silent than to condemn
China not only for violating the Indian
soil but also for refusing 1o accept
the modest Colombo proposals, The
reading on the wall ig clear. The
small countries are mortally afraid of
the Chinese bully. The Chinese have
taken advantage of the fear psycho-
sis of the small nations and are hur-
riedly entering into all sorts of agree-
ments with them, The recent irea-
ties of Ching with Nepal, the porder
and air agreement with Pakistan’ the
shipping agreement with Ceylon the
barder agreement with Burma are not
isolated instances but a part of the
most sinister plan to dominate Asia
by cold war tactics. We should
effectively meet this challenge and
take immediate action. They should
be made to realise that g strong and
democratic India alone can be the only
guarantee for peace and tranquility
in South East Asia. We should in-
tensify our diplomatic offensive in
this area and infuse confidence jp the
people of this area that India will
certainly be able to stand to the
Chinese bluff and will be capable of
hitting back the Chinese if another
occasion arises. A few officials or
persons in the ministerial ranks going
to these places and meeting high per-
sonalities wil] somehow do very little
in this sphere. As pointed out earlier
by the Prime Minister, the Chinese
have launchagd a Phig propaganda
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| offensive and our machinery should
be geared up to face the challenge in
these spheres. We should have more
contacts, more cultural exchanges,
more people to people exchanges bet-
ween India and these countries, We
should also think of considering the
setting up of an Asian Institute in
India where the problems, the civili-
sation and the development of each
country will be considered and
studied by specialists and they should
be sent as ambassadors and diplomatic
personnel tp those countrieg so that
they can go there with the back-
ground of those respective countries.
The Government must also consider
the possibility of sending very promi-
nent non-officials from India to these
areas on lecture tours to explain our
stand in the present situation, Then
only the people in those areas will
try to have confidence in us.

September 16th will be a memora-
ble day because another positive step
to assure peace and stability in South
East Asia will be taken in the form of
the Malaysia Federation comprising
of the States of Malaya Singapore,
North Borneo and Sarawak now and
at 5 later stage the State of Brunei.
Thanks to the farsighted statesman-
ship and firm leadership of Tunku
Abdul Rahman the Prime Minister of
Malaya, this dream will be a reality
soon. Indiag has already welcomed
the proposal and lent its support. In
fact this Malaysia when formed will
be a second line of containment against
possible Chinese thrust to the Indian
and Pacific Oceans. Through Britain
Malaysia wili be linked with Thailand
so that the Western defence line will
run right up to the Southern borders
of China. We have also another in-
terest in Malaysia because 10 per cent.
of the population will be of peoples
of Indian origin. With these phased
developments in South East Asia the
Government should take immed‘ate
steps to develop Andaman and Nico-
bar islands ag g strong strategic nava’'
base to function in times of emer-

gency.
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Fast and important developments
are taking place in South Africa and
the Middle East countries in which
large population of Indian origin are
involved. Though developments in
some parts of Africa are not entirely
to our liking, there is no use in show-
ing anxiety or restlessness or irksome-
ness at them. We have to be patient
and try to win the Africans te our
side. I am afraig that much yet has to
be done to win over the confidence ot
these newly-born republics of Africa
to our Indian view-point, In this res-
pect I would like to request the Prime
Minister to start an Institute of Afri-
can Studies where we will have to
study the problem of these nations—
their civilisation, their background,
their developments, ete. Fortunately
for us, our Externa] Affairs Ministry
have a number of persons qualified
fully about the historical packground
of the European and American conti-
nents but unfortunately Africa is a
new continent and as such we have to
make 5 deeper study. Even 3 small
country like Israel has an Afro-Asian
Institute where thousands ang thous-
andg of Africans come for training and
it is strange to find that in the Afri-
can countries, Israel enjoys a great
reputation. I would also request gur
Prime Minister to start an Institute
for African Studies here or if it is
not possible, attach to the various
universities such institutes where
specialists will  undertake scricus
studies of these civilizations, langu-
age and other background of the res-
pective countries and from them it
diplomatic personne] are selected, they
will be able to go there, mix with the
people and then create the necessary
background and friendship in those
counfries, Further the African
countries need technicians and other
technical help for their developments.
We should be able to give that Help
and we must also be able to train a
large number of boys and girls from
those countries When they come here.

I would like to say one word more,
namely, about the impending talks of
ithe Government of India with the
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Prime Minister of Ceylon. I wag hop-
ing that the talks will run smoothly
but to-day’s morning papers announ-
ced thaty Mr. Felix Bandarnaike has
issued a statement saying that so far
as Ceylon is concerned, they do not
recognise these people of Indian ori-
gin ag Stateless. The very basis of
the talks hag been shattered. In re-
cent months there hag been a great
deterioration in the relationship of
India ang Ceylon. A number of
measures have been adopted which
have become irksome and which have
made the conditions of living of the
people of Indian origin in Ceylon
practically impossible.  Great hopes
are being entertained with regard to
the forthcoming talks. Before the
situation deteriorates, T would only
appeal to the Prime Minister, on be-
half of those eight lakh people of
Indian origin, to have talks soon and
come to g Settlement that will be
beneficial to all. We are sure that the
proposed meeting between the Prime
Minister of Ceylon and the Prime
Minister of Tndia will bear fruit
and that nositive results will be
achieved and this Jlong-standing
problem will be settled catisfactorily.

st go Ao AT (ITT WAW):
JUTA WEEAT, TF AT W F AR
W9 W AW tEE § wEata
U oY g &Y aver POy TE e
g a1, & T F §= g 9w T
o1, i Fr g w Y SR HAI
HqITE F FAC I @eT 97 | 29 foag
ag @faE =1 W) srawE |
P a0 1Y [ET ¥ wen A i Fag-Ata
O | AT H{eF § 9T N UG
FT wrfas, arartas A qAAAiT 7
a1 w1k 39 ¥ fou g® wfq &1 #re-
wrar oft 1 g9 gftar & R AW F
e A qEd &1 ey A T 9 b,
af gardy faely ifa & @z T F Q@
ge Y f5 ag dA1 EL ¥ g @
TR ST M9 O AT ©T ¥ E@AQr
Ff, T & Ao § I AR 6T



2423 International

[5 To dto arai]

qraw T4 T T g = Ry
o1  fosaa & A g0 ¥, ¥ IH
AT F&T W S g | #f q%F A9
R | OOAA F A FEAfOR
qayg enfeg @@ B0 | #m gfan &
gy T & arr faar enfeq &7 a0
(AT ST & 7 W q Y Ay w2
qR T9aa & #wieaa § A5 3771
G F GEAT § | A O &
| AR FEATE aFed 341 a7
ERTY W TOUAS T OSGET
a8t & A goamw & wfafafa w1y
Tt W d2r §, 2w A fooelt aw Ay
FT HAALT A F7 JATC A 1| AR AqF
arsoy gt & e oq Aifa & awda %
fog 08 o= fad sy & 0 Wy feafy
F) ¢ TEQIEUE F7 9 g 0 gfAar WOy
froa & & waw asft St &1 e
qATEEE AT A S pEIR G
fasefer sy dvo Ao wxadl § Ia%
GIXT o JATE FT TYFT UG 4T T [y
T L TS IAFT AR eary  faHATT
AT E | T R GU F I F
Y (W F FEAfE g @ T
f, % 99 & wedl H1 77 W IGT T/
E —

“Mamly because of cur 1nability,
there are g number of countries
where we have not been able o
send envoys, and there are other
considerations such as the sengi-
ments of our Muslim population in
India which 1s a very big popula-
tion—fifty millions—and they feel
somewhat more sympathetic on
religious grounds to the Palestine
Arabs.”

¥ guzar g, afs W g i)y
#ifa &1 7z 101 & &Y 7 o & a1g
g (HTURW SEETNT AW §, ¢ AR AW H
HAF WA WA AT AR Gd & W 7Y
3g gutaan &1 wigwre frar § 1 &fwq
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fara Fify frgfor 7 faedt T2 %7 99T
qEF FAM, Fg A AT HY FLTITH
Wifa % srpa g A A gardr faew-Aila
FY UF 90T ¥9 2 gFAT | | AR LT
q TS F @Y FeAlan qrde -
forer fodr 1 e A= AT & goee
¥ g FEAlfaE qrag erfe 59
™ IO “garsez wie fofes F
qr 3 F1 frrar” gerd w Ay aw ag )
AT AT AT F ZoqAA & 909 R{2-
Afqsw wraey onfog f6 € 1 Tar a9
|7 9§ A gH THAAT F qTT FEATTH
qreT oqifyg 70 § TFAT & 7 W
g v & @ gard ify ad 7@y
2 AT 3 | AT aF I T HIE W
o qar fear wr g

gy afdfeafy e<h §, gt
A R | FAT AT WAAF L © (% 54
T gd afeafa & sam gn oo
@ faaa Afq 9T gataare F ?
o 9% 99 €7 § 99 F SA HY
AT Q&1 87 g5 & #i § 7ymm
&Y g 5 smagoswar @<t § a8 el
Al W FN AEAFAT G G G
ar fox og v ¥ fog & do
gunfEfhfT e sfaggm &
faal #1 ot aferm s & fow O
&1 ifa 3w & fag et 3, Far Afaar
F fau 7 a7 1 AT Ig AAWF TG
3 fr gm w90 e % wfaa g g,
FIE T FT JFT N AE F @R W
St dfrw A # it aErEar 9w w© &
qg e¥ fas vEr & | a9 gw A AW
¥ & e g, afer oifesar & ey
A7z §, TIMT g% 38 AT E )
T gW AR e ¥ |, W gurd
Afq adr @M | ger i /@ 97
[EA FIFAATET A8 BT | X 99 & Ay
g, oo e F gy g, ey fom
TR U 3EF EA 3 | R § e
I T Y T Q] I =@y
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FT G FLQ & ar F AL TfGT g | gl g 1 few afe amodrade dfs
S A T B IA & T § G 9§ afa & fawior & e awaT § a1 <=
A afqs § 919 § TR 99 I & @ F GFe F FH F@&F fe@w A1 Fafaw
A SR e AT s afa @ € FT § a1 #gfaee fmal & fad ag

Feyfer aret & wiafafy wdeer &
g sy s e s@ E 1 gra ar
& ¥ gfaare /3 1 faQw a8t
HIT F F FH Arazawar W T8 )
dfwa ag zam grm fr faa & gfage
foram Suanlt § sl ag«t g afdfeafa
¥ 7 gfao fras w0 7wt | 9 e
g afEdmie gy aomita
T gfer @t &

¥ fade 4 wsads afc-
feafy aga €1 g, Nagg fr T R,
et WX Ariaes faFe o1 )@ § W}
&F qu1 N F A @E agadt T @rE |
A 1 AT F I { AT A OF AgL
g ¥ AR qoE O 99 g9 & 4|
Wy Y I AR TS ey mma
g §9 § gAY A7 FFA § | ST T g,
B gu i Fag e wE A awm
F afys & fau sdFT § a3 @ 2
1T a0 9 & gfq ard gfaar § gfady
FT NATE WEAT FHT & |
Sy safEy 1z ar 39 #
¥ AR HeT ST @R,
A AT R T FTEIILI RN
s e faza &7 D Gfcr A 6@
fEAr A § ) AR AN &
99 F Freor 37 a§ gqfat &= ogs &
oF 7% feeelt § wh gEd fifer 2
a7 faeet et B T [ i
Y & ST AT o soet e = a7
A FT G & | T F7AT g%, affeafa
¥ ZA AF-UATEAHE FI CF AA I IE
2 AT ATT | WX AMTATITAHE
i@ st agd renwe &
oy & Afq wowE, sEF & e
R i ¥ TgEar 9, @ & guy Afq &1

3 P.M.

ATATTEAHE UF gfaard a9ar § W
1 AT T F,forln, @1 & s e
U #o Sff How 59 weRl &7 e
N AT HHAT F AT 37
#3 9 {6 S a% S #7 @@ b gw
AMTATSS Ael & | A &1 IO T
& ford, € & e § e 1S W Ay
yf ) qrow a9 F fad gu o o waw
IzAET, o & ft ggEar a9, o
QA 9T Y W AW WA Ag g
aF g, ag Aif st @t AR ag
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Colombo proposals fall to the
ground. FFEA I FIT & WAl

qﬁe@ﬁm‘(@g:

*The Colombo
the ground if China does not accept
them in toto.” !

T A FErE T A W
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Q1 7 AT, o2t g e aar
T 997 g, weATIAT F i 98 @ )
SR EATAAT F FA F SHAT
a1 R faFEy, qe%e B SN
HET AT :

“There can be no mediation, con-
ciliation or arbitration about those

demands of the Chinese about large

chunks of territory. It is quite fan-
tastic and absurd basing their de-
mands on what happened in the past
century.”
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gfefeafa & mqame At & & wew
TF Fr qifd 9 FW WY §U Ew
ST &1 W AW A g ¥ fay
YA B A, FEAlqEw A A qI
T HTF AT A FIA F AR AT
F g F IEAfa® T F FHAT A
Fifere FX, §F T FT HIIGEAT 8 |
g |

SR A. D. MANI: Madam Deputy
Chairman, the House is grateful to the
Prime Minister for his gurvey of the
international situation and for his
drawing attention particularly to big
1ssues which now face the world,
namely, the signing of the Test Ban
Treaty and the issues created by
Chinese aggression as well as the ideo-
logical split between the Soviet Union
and Chma. I have tabled some
amendments regarding the issues to
which he made a reference in his
speech. One of my amendments,
amendment No 5, deals with the situa-~
tion in South Viet-Nam. There is &
good deal of agreement betwcen both
sides of the House on this question
and I need not detail the hardships to
which the Buddhists in South Viet-
Nam have been subjected by the
oppressive policies of the Government
of President Diem. The Prime Minister
said this morning that he would like
to leave the matter primarily to the
Buddhist countries and that he hag
been in contact with the Government
of Ceylon on thig subject. I believe
he has also addressed a letter to Presi-
dent Diem. 1 would submit respect~
fully to the Prime Minister that in
this matter of fundamental human
rights, India should take the lead and
bring this matter before the United
Nations. We raised the issue of per-
sons of Indian origin in South Africa
many years ago and that has been
one of the perennial items on the
U.N. agenda. Similarly, I would sug-
gest that as far as the case of the
Buddhists in South Viet-Nam is con-
cerned, we should try to raise this issue
as an issue of human rights before the
United Nations. It will enable obser-
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vers from South Viet-Nam to be in-
vited by the United Nations or per-
mitted by the United Nations to make
statements before the world body.
The only way in which we can {ry to
bring about an amelioration in the
situation in South Viet-Nam is by the
impact of world opinion. In my own
amendment I have expressed the
view that the House eXpresses its
deep sympathy for the Buddhist popu-
lation of South Viet-Nam and I have
requested the Government to take
steps to create world opinion which
will lead to the communities of Bud-
dhists and others living in harmony
in South Viet-Nam. I would earnest-
ly request the Prime Minister to ac-
cept the amendment because anything
going from thig House will strengthen
the struggle of the Buddhists in South
Viet-Nam for equality of opportunity
and freedom of their faith,

I would very briefly refer to another
amendment dealing with an expres-
sion of regret of this House on the
decision of the Government of France
not to sign the Test Ban Treaty.
France has become singular in this
matter, being the only European coun-
try which has so far not signed the
Test Ban Treaty.

Pror, M. B. LALL (Uttar Pradesh):
Albania also,

SHr1 4. D. MANI: Albania also, but
it ig the only West Eurcpean country
which has not signed the Test Ban
Treaty. I believe that the Govern-
ment of France wants to experiment
with its weapons in the Pacific and al-
ready the Government of New Zealand
has lodged a protest with the Govern-
ment of France against the decision
of the French Government to experi-
ment nuclear weapons in the Pacific.
1 do not know what the Government
of India’s stand is in this matter. I
have not so far seen anything in the
press that the Government has taken
up this matter earnestly with the
Government of France and conveyed
to them their feelings of displeasure
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and regret that the French Govern-
ment has not signed the Test Bam

Treaty.

Having disposed of these two sub-
jects, I would go on to my other
amendments relating to the holding
of joint air exercises in India and
expressing approval of the steps the
Government has taken for holding
joint air exercises with the Air Forces
of the United Kingdom and the United
States of America. I listened
very carefully to what the Prime
Minister gaid about the border
situation. I have also before me a
statemen{ that he made in the other
House on August 26, where he was
asked a number of questions about the
position of the Chinese posts in the
20 kilometre demilitarised zone in
Ladakh. I quote from the newspaper
report. According to newspaper re-
ports the Prime Minister said:—

“It was quite possible that in the
civil posts there were people with
arms.” ¢

He is not sure about what the position
is. It says:—

‘Perhaps they were volunteers
with some kind of arms. They are
describeq as civil posts. Perhaps
the posts were five or six miles
away from our ling.”

The position today, as a result of
the cease-fire arrangement, is that we
have abided by every line of the
Colombo proposals, while the Chinese
Government has _virtually ignored
them and we do not know what the
Chinese Government are doing in the
demilitarised zone. I should like to
ask the Prime Minister; How long are
these Colombo proposals to be in
force? Are we boung by them for
all time? What I am afraid is that
the demilitarised zone may become in
future like the ceage-fire line in Kash-
mir. We should not allow that situa-
tion to develop. We should impose a
time-limit and tell the Colombo
Powers that when the time-limit ex-
pires we are not bound by the Colombo
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proposals and that we are free to take
any steps that we like to recover lost
territory. The Prime Minister said
th's morning that we should explore
all peaceful means for settling this
dispute. I entirely agree with him
and the House will agree with him that
in the matter of border disputes a
country does not launch a war to set-
tle a border question. But there must
be some limit to self-restraint. In the
name of peace we cannot allow a part
of the territory to be occupied by a
foreign power and not take aggres-
sive steps to recover it. What I would
like the Government to do is this.
After the Colombo proposals from our
side are not binding, that is to say,
we will give notice to the Colombo
Powers that their proposals are not
binding after a certain date, we
should take steps to recover lost terri-
tories.

I tell my good friend, Mr. Govindan
Nayar, that on the question of joint
air exercises I do not think that the
views Which his Party holds on this
matter are shared by other Parties in
this country.

Ax Hon. MEMBER: Nobody.

SErr A, D. MANI: On this question
of joint air exercises there is a good
deal of agreement between the Gov-
ernment and others, including those
who took part in the no confidence
. motion in the other House. The Gov-
ernment carries with it a substantial
part of the country in their decision
to hold joint air exercises and we hope
that in the event of an emergency the
Government will not hesitate to ask
for the assistance of the United States
and the Government of Great Britain
to come to the aid of India in the
event of renewed Chinese aggression.

I should like to refer very briefiy——
my time is limited—to our relations
with Pakistan. I do not think the
Prime Minister made any detailed
reference to this subject. But I un-
derstand from the reports that are
available in the press that very re-
eently the British High Commissioner
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in Pakistan met President Ayub Khan.
According to a report from Shri K. S.
Shelvankar, who was till the other
day a publicity expert of the Govern-
ment of India during the period of
the emergency, the British High
Commissioner in Pakistan gaw Presi-
dent Ayub Khan over the week-end
and it is reliably reported that Mr.
Ayub Khan hag agreed to give a quali-
fied acceptance of the mediation pro-
posal, This is in “The Hindu” of
August, 13. I do not know how far
the Government of India is stil] bound
by the mediation proposals which
they ' accepted and which they waited
for Pakistan to accept. Frankly, and
it is a matter where I agree with Pre-
mier Chou En-lai completely, arbitra-
tion is a most unsuitable method of
settling boundary disputes or disputes
regarding the sovereignty of any part
of a country. Premier Chou En-lai
has taken that stand in one of his
letters. We feel that the acceptance
of any mediation proposal would
amount to giving up the stand that we
had taken at the United Nations,
whenever this question came up for
discussion for many years. Once we
accept mediation, we accept also im-
plicitly that there is a case for dispute.
Our stand has always been that the
Kashmir issue is closed and this was
the position taken by the former Def-
ence Minister, Mr, Krishna Menon,
when he presented our case in the
Security Council. My amendment
calls upon the Government not to re-
open talks with Pakistan in the pre-
sent context of Pakistan’s collabora~
tion with China in many matters.

I would like to refer here to the
signing of the recent Pakistan-China
air agreement. I would request the
Prime Minister to go through the re-
cords of this House and I was asto~
nished when the Minister of Commu-~
nications answering the question the
other day in this House said that he
felt that it was not discreet for him to
make any enquiry from Pakistan abou?
the terms of the air agreement. The
Prime Minister 1s a master of English
and he knows that the word “discreet™
is generally applied to sentimental
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affairs. Here was a case where this

agreement was signed with the Gov-
ernment of Pakistan for Pakistan’s
traffic over Indian airspace, and no
enquiry was made by the Government
of India even about the terms. It is
only two days ago that the Pakistan
Government hag published a text of
this agreement. Madam, I would like
to suggest to Government that they
should not allow Pakistan’s service to
China to fly over Indian territory.
We do not know which personne] they
will be carrying because we have no
means of checking it. We do not
know whether they will be carrying
munitions of war from one side to the
other. At least self-respect demands
that when we are virtually at war
with China, we should not allow
planes carrying Chinese personnel or
allow a service operating from Pakis-
tan to China to fly over Indian air-
space. ’

Madam, 1 would like to make one
more suggestion regarding our attitude
to China. China has chosen to enter
into an agreement with Pakistan over
the disputed territory of Kashmir,
and that has been referred to in the
correspondence which has passed bet-
ween us and Peking. The admission
of China to the United Nations Gene-
ral Assembly as a member is shortly
to0 come up for discussion, and while
our stand has al]l along been that the
universality of membership of the
United Nations requires that China
should be admitted to the United
Natlions, I woulg request the Govern-
ment of India tv consider seriously
supporting the case of Formosa for
admission to the Uniteq Nations.

Some Hon. MEMBERS: It is already
a member,

Surr A. D. MANI: I am sorry.
What I had in mind was that we
should support the existence of two
China in theory. There is enough
support for it because the oppressive
Tegime in China does not allow many
at its people who would like to ex-
press their opinion to express it freely
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that they would like to go to Formosa.
We should extend our support to the
Formosa Government on many mat-
ters,

There is one other point to which %
would like to refer, ang that is the
question of South Africa, I would
like to ask the Prime Minister whe-
ther the Government of India has
made up itg mind on the question of
the expulsion of South Africa from
the United Nations and from its auxi-
liary bodies. There is a statement of
Mr. Nava] Tata dated July 8th, made
on his return from Geneva where he
had gone to represent our country at
the International Labour Conference.
Mr. Naval Tata says that the Indian
delegation was asked to vote for the
expulsion of South Africa at this
meeting. He says here: “But another
instruction came within 24 hours ask-
ing the Indian delegation to continue
to participate in the proceedings of
the Conference”. He says further:
“These opposing directives caused
embarrassment to the Indian delega-
tion and upset their working.” I be-
lieve that the question of explusion of
South Africa from the United Nations
General Assembly is likely to come’
up for discuss‘on at the forthcoming
session. If it comes up, I think that
there is a very sound case for the
Government of India voting for the
expulsion of South Africa from the
United Nations because even U.S.
opinion as far as I can see seems to
be in favour of South Africa being
expelled from the TUnited Nationy’
bodies. The U.S. delegate did not
take a positive stand when the ques-
tion came up at the LL.O. and other
conferences. I do hope that the Gov-
ernment of India will strengthen the
Afro-Asian powers by voting for the
expulsion of South Africa from the
United Nations,

= Wi woe fag (faam) ¢
JUTEAE WEIRT, TN AT A
ofcfeafy adt fawe ofifeafs & o
T 20 TE TG GIATR F 19 H §
TR QEITATE Al § 73 Qo
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Sgrt M RUTHNASWAMY: Madam
Deputy Chairman. since the last de-
bate on foreign policy maay changes
have taken place in the international
situation and the Prime Minister re-
ferred to them in hs speech this
morning—the nuclear test ban treaty,
the conflict between Russia and China
and the developments in South Viet-
nam With regard to the latter we
are all glad that the Government of
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India has sent a protest against the
persecution of Buddhists by the Gov-
ernment of President Diem. Bui I
wish this regard for other peoples’
right had been awakened in the Prime
Minister’s mind when in a neighbour-
ing country a Government was guilty
of similar acts of persecution. The
Ceylon Government under its present
leadership has organised regular per-
gecution of Catholics in that country.
Catholic schools have been overnight
taken over by the Government and
even when they wantedq to run them,
the right to levy fees was taken away
from them, and even when they
wanted to raise donations in order to
run these schools, the Government
came down upon them levying high
income-tax on these donations. No
protest was made against this perse-
cution of the Catholics in Ceylon.
Not that I am against the persecution
of Buddhists, but our feeling for other
peoples’ rights must be widespread.

Surr M. N. GOVINDAN NAIR: Even
the Pope did not protest.

Sarr M. RUTHNASWAMY: Why
should the Pope protest?

Sgrt M. N. GOVINDAN NAIR: He
protested against the persecution of
Buddhists in South Viet-Nam,

Sgrt M. RUTHNASWAMY: Why
should he protest when there are
Catholics in Ceylon to take care of
their rights and liberties? I am glad
to find that our Communist friend was
solicitous about the opinions of the
Pope. But it is still going to be non-
alignment because in some indirect
way the Prime Minister thinks that all
these developments for the good that
have taken place have been due to
our policy of non-alignment. World
peace, he claimed, was dus to our
policy. Well, it is like spectators
claiming credit on account of the
mora] support to the winning side
when that side wins. But still it has
something to contribute to the intensi-
fication of the desire for peace all
round.

But in regard to non-alignment, has
the Prime Minister considered this
jronic comment upon the policy of
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non-alignment that almost all the non-
aligned Powers—India, Egypt, Yemen,
South Arabia, Indonesia—have been
at one time or the other engaged in
war. They have been the subject of
war Not a single—I want it to be
noted—non-aligned Power raised its
little finger in favour of India when
China organised its aggression against
us. The Western comment upon our
policy towards the Western Powers,
after the aggression of China, is that
Western friendship is sought by India
as a kind of cover for its rear when
aggression is repeated. Til] the time
of aggression, our policy towards
China had been one of appeasement.

I was rather astonished the other
day when the Prime Minister in his
speech on the No-confidence Motion
in the other House said that there was
nothing wrong with appeasement.
But did he forget then the historical
and political connotation of that word?
Appeasement is associated with the
men of Munich. Appeasement is paci-
fication of a superior by one who is
weaker in strength in arms, pacifica-
tion of a crocodile is not a thing that
pays in the long run because the cro-
codile after consuming one weak per-
son after another, at last comes to you.
But in practice, I am glad to note, as
I noted before, that the Prime Minis-
ter’s practice is much better than his
creed. He has gsked for massive
equipment from the Western Powers.
He has welcomed the so called ‘Air
Exercises’. Why should he not go a
step forward and ask for help in
Forces also? If he does not like the
term ‘milhtary alliance’ there are other
forms of alliances which do not look
so glaring. There are ententes, un-
derstandings, conversations between
one Power and another which may be
treated by India in regard to future
military collaboration. Such ententes,
military conversations and under-
standings preceded the War of 1914-
1918, which brought ZEngland to the
side of France. Similarly, we may have
such understandings, conversations bet-
ween our representatives and the re-
presentatives of the Western Powers
so that when there is next aggression,
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jmmediately we ghall get military
help of all kinds, not only of equip-
ment but also of Forces.

Then I come to that sensational
incident about which the Prime Minis-
her silent today, and that
was the V.0.A Agreement. Here
wag an agreement which on the whole
would have favoured our propaganda
against the Chinese. This agreement
received the initial approval of the
Prime Minister and I think it was
signed, according to the records, by
the representatives of the two parties.
But subsequently, soon after, the
Prime Minister realised that it was
against the foreign policy of the coun-
try, and so he is trying to get this
agreement modified. It is astonishing,
Madam Deputy Chairman, that on an
important question like this the Prime
Minister, the Minister of External
Affairs, should not have at the start
realised the implications of the V.O.A.
agreement. Is it because he was pre-
occupied with other tasks or was he
too busy as the Minister of External
Affairs to attend to this small matter
of agreement? This leads me to

make what may be considered an im-

pert’nent suggestion that the Prime
Minister should divest himself of the
portfolio of External Affairs. He will
still continue to be the Prime Minister
and as Prime Minister he will have
overseeing charge of the Ministry of
External Affairs as of every other
Department. No Prime Minister in
the wor'd of a modern coun-
try  saddles himselt with any
particular portfolio. In recent years
Mr Ramsay MacDonald did it to the
detriment of the conduct of English
foreign policy. He very soon aban-
doned and gave it over to Mr. Hender-
son,
4 p.M.

Sgrr  BHUPESH GUPTA (West
Bengal): What gives you the assur-
ance that if he divests himself of that
portfolio, the agreement with the VOA
will go through?

Sprr M. RUTHNASWAMY: I am
not interesteq at all in the VOA

ter was rat
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Agreement but I think he would
have paid more attention to the
implications of the VOA Agreement
then and there as soon as it was
brought before him.

Pror. M. B. LAL: He might have
rejected before . . .

Surt M., RUTHNASWAMY: Al-
though his policies, I can see, or his
acts and actions are against the phi-
losophy of non-alignment, he cannot
assure ug that the policy of non-align-
ment will be given up. It is a sooth-
ing formula, We have such formulae
used by some people in religious prac-
tices and religious ceremonies which
give them some comfort and consola-
It is a kind of mystique which

Situation

tion.
even materialists develop. For ins-
tance, our friends, the Communists’

have a mystique of the’r own, the
mystique of Karl Marx, the mystique
of Lenin, who are all considered to
be infallible. But why should we
have thig ugly word ‘non-alignment’?
Cannot a more pos‘tive word be dis-
covered by the Prime Minister? What
ig wrong with the word ‘neutralism’?
Neutralism at least is a  positive,
active word, although if you look at
the Latin origin of that word, neutra=-
lism comes from the word neuter
which means nothing,

Surr AKBAR ALI KHAN: (Andhra
Pradesh): You are suggesting that

word?

Serr M. RUTHNASWAMY: This
menace of the Chinese is not a passing
phase. The history of China shows us
a series of incursions by the Chinese
whenever they were in power, into
Tibet, into Siam, into Burma, into the
old Indo-China, Like Russia, China has
not renounced the legacy of its former
rulers. Just ag the Russian Commu-
nist Government has inherited its
policy of expansionism from the Czars,
so also the present Communist Gov-
ernment of China has inherited its
expansionist policy from itg predeces-
sors. It has begun to put forward
racial claims and says that Sikkim and
Bhutan, because they are inhabited by
people belonging to the Mongolian
race, are considered to be part
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of  China. We are glad that [ pojipy  would be a policy of the
the  Government of India has | gefonce of natonal interests. Natio-
given  assurances to these two

SBtates that they will come to their aid
if they are attacked. But can we be
militarily sure that we can defend by
ourselves Sikkim and Bhutan? It is
ull very wel] to assure ourselves that
we can defend ourselves but here are
these two small States, weak States,
protectorates so to say, and they de-
pend for their security, for their free-
dem from invasion, on us. Have we
the assurance to give them? Have we
the confidence to give them that
militarily we shall be able to secure
their freedom? Can India do it alone
end that is why with regard to
the protection of these people,
with regard to our  protection, I
would advise an all-out request for
all kinds of help from the Western
Powers.

Why should we give the ini-
tiative alwayg to China? It ig the
Chinese that have taken the initia-
tive at every stage. Why do not we
fake the initiative? Why do we not
take the initiative in organising a
line of defence of all the South East
As’an Powers from India right up to
Japan and including Formosa and
even Australia? It is an oid saying,
I think it was a saying which dates
from Kautilya:* My enemy’s enemies
are my friends’ and that is a wise
principle in diplomacy as well as in
foreign policy. Instead of non-align-
ment which is an ideology and there-
fore rigid, we want a more flexible
po'icv. If the Prime Minister will
not listen to me, I think he will listen
to Lord Acton, who is not only a
great student of history but also a
great diplomat and politician. He
says in one of his writings:

“I? a principle is set up in regard
to foreign policy, will you not
sacrifice your country to it, will you
not prefer your party which repre-
sents vour principles to your coun-
try which represents none but it-
self?”

That 15 the danger of all these rigid
formulae and policies. A good sub-
stitute for non-alignment or neu-

nalism, independence, these would be
good policies. I would say, preser-
vation of our national interests, the
promotion of our national interests,
the defence of our independence and
freedom—these would be much better
principles or policies than non-aliga-
ment. Shri K. P. S. Menon, who was
our Ambassador in Russia till the
other day has publisheg a book of
his reminiscences—The Flying Troika
—and there in his concluding words
he says that he hopes that the aggres-
siop of China will infuse a tone of
realism into the foreign policy of this
country, that is to say a foreign
policy of promoting our national inte-
rests, not through any philosophy,
not through any ideology but by
changing our policy from time to time
according to the dictation of our
national interests, in order to preserve
our national interests, in order to pro-
mote our national interests, the inte-
rests of our country, the interests of
freedom and independence, that is,
a foreign policy which is worthy even
of the Congress Party and of the
Prime Minister.

(Uttar Pra=-
most hopeful

Surr P, N. SAPRU
desh): About the
event that has taken place during
the post-war period is the limited
Nuclear Test Ban Treaty among the
three nuclear Powers, the U.S.A. the
U.S.S.R. and Britain., It 1is regret-
table that France and China are not
signatories of this treaty. General
de Gaulle has dreams of reviving the
glories of France and China is, as we
know, a law unto itself but General
de Gaulle has had a meeting with
President Kennedy and it mav be that
the French policy will undergo some
changeg in the not too distant future.
The three Powers deserve the thanks
of all thinking men for the reason-
ablenesg they have displayed in
arriving at a settlement, limited
though it is, banning nuclear tests.
The treaty will have to be followed
by other steps. It is a matter of
satisfaction that we were the first
non-nuclear power to sign the treaty.
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Without minimising its importance,
the treaty doeg not settle the main
questiong which are dividing the two
rival Blocs in the world. We are
not a Western power but what hap-
pens in the West is certain to affect
us, for the world is increasingl.
becoming one, It is obvious that
the problems of Germany and Berlin
are intricate problems. The desire
.of the Germans for a unified Germany
is one with which it is possible to
sympathise but the question is how
that unity is to be brought about.

For seventeen years East Germany
hag been a separate State under a
-system of political, social and econo-
-mic organisation vastly different from
“that of Wegt Germany. Obviously
-imposed solutions cannot work and
‘no solution by force can bring peace
‘to Central anq Eastern Europe. Ob-
viously facts have to be accepted as
‘they are and not as one would like
them to be. It shoulg not be impos-
-sible, given the will to achieve peace,
for the NATO and the Warsaw Pow-
‘ers to arrive at a working arrange-
ment which respects Western rights
regarding Berlin. East Germany and
Berlin shoulg not, however, stand in
the way of a peaceful settlement. The
price of German unity must not be a
~war, the consequences of which no
man ca, foresee. Both Mr. Kennedy
and Mr. Xhrushchev are men of
peace ang it is to be earnestly hoped
that the understanding that they
have arrived at in Moscow will lead
to a summit meeting at which all
these questiong can be considered in
a spirit of goodwill. A good sign
of the day is that the Bonn Govern-
ment has signeg the test ban treaty.
It is possible that the question of
_German unity will hereafter be view-
ed with greater wunderstanding by
the West German Government and
the Soviet Bloc. It may be that the
way out is to seek forms of recogni-
tion other than de jure recognition
of East Germany. o

Given the will, it should be possible
to arrive at a settlement regarding
undergroung tests. The Soviet Union
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has agreed to three inspections. But
the Uniteq States of America is not
satisfied with three. There are also
other questions like the composition
of the inspection teams. The Moscow
agreement hag generated an atmos-
phere of good will which one hopes
will lead to some easing of world
tension.

The most important questions, so
far as we are concerned, are of
course, posed by China ang Pakistan.

There are people in this country
who question the wisdom of the
policy of mnon-alignment. Just now
we had a speech from one of them,
Shri Ruthnaswamy, They question
the wisdom of the policy of non-align-
ment. I confess I find it harg to
appreciate their point of view. Non-
alignment, as I understand it, means
that we should judge questions which
are causing irritation and conflicts
in the world, in a spirit of detach-
ment. It rules out military blocs and
military bases and holds that they are
contrary to the spirit of the Charter
of the United Nations. We are not
tied to any bloc and we are friendly
with all powers that care to be
friendly with us. It rules out a policy
of aggression on our part but it does
not rule out proper defence arrange-
ments. China thas developed a stran-
ge complex. She is responsible for
ideological riftg between countries in
the communist world. It may be that
we Were a little too emotional in our
attitude towards her. But we have
organised our defences and we can

give a  decisively good account
of ourselves if  she renews
the attack. arge concentra-

tions are supposed to be taking place.
But while we should be vigilant and
ready to fight, if it becomes neces-
sary to do so, it would be wise for
us not to rule out the peaceful way
of settlement of the dispute with
China. We have stateq that we
stand by the Colombo prnposals. We
have stated what is our stand and it is
now for China to take the initiative
regarding any talks relatipg to the
border issues.
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While there cannot be any surren-
der on our pari, we should be always
prepared for an honourable setile-
ment. The attitude of ‘no parley with
the enemy’ appeals to the dramatic
instinet, but it cannot solve any prob-
lem. There is much that we dislike
i the Chinese set-up and in their
way of thinking. But in international
dealings one should not go by likes
and dislikes. Qur policy of non-
alignment—and this ig its greatest
justification—has more or less iso-
lateq China. Even the Soviet Union
which has brotherly relations with her
has beep supporting us not only by
empty words but by actually helping
us militarily and economically. Could
we have got the support of the Sowiet
Union and of America ang Britain
also at the same time, if we had
aligned ourselves with one of the two
blocs? We could have been g satellite
of either of them, but could
not have served the cause of world
peace by our undertaking respon-
dibilities such ag we have undertdken
in Korea, Viet-Nam and for a time in
Congo. Nothing that we could do
could have saved Tibet from her fate.
By our non-alignment policy we have
pointed a way to other countries
which have now achieved their own
independence.

International

I think we have nothing to apolo-
gise for so far as our policy towards
Pakistan is concerned. We have a
dispute with Pakistan regarding
Kashmir., With regard to this dis-
pute our attitude is basically right
and though the Western Powers are
disposed towards Pakistan, T am clear
in my mind that our relations with
Pakistan will not improve if we
gave in_ which we dare not do in the
interest of the 450 million people of
this sub-continent, on the question of
Kashmir, Kashmir is just a symp-
tom of a deep-seated malady. It is
not we but Pakistan who has been
talking in terms of war. The offer
of a no-war declaration is there but
Pakistan has so far spurned it. She
has chosen to sign g treaty with
China ang thig should not be forgot-
ten by us. Nor can we forget her

!
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doings in East Pakistan. We are
prepared for minor adjus.ments. But
no mediater can help to solve
problems, for Pakistan hates our
country and regretfully we have to
accept that fact. If there is to be
mediation, it must cover all the basic
issues that divide us from Pakistan
and not be confined to Kashmir
where she was the aggressor.

Our relations with the independent
kingdom of Nepal have improved,
and we were happy to have Their
Majesties in our couniry a few days
back. Nepal hag a mutual interest
with us so far as China is concerned.
I shoulg like to express my horror
at what is happening to Buddhists
in Viet-Nam. It is a sign of the
time that Malaysia is going to be a
reality. That confederation shows
that it is possible for countries hold-
ing divergent views to come together.
I have often felt that confederation
is the right solution for India and
Pakistan, but it is just not practicable
to talk in terms of a confederation.
for the Pakistanis get irrigated by

A matter to which I would like to
make a brief reference is the V.0.A.
I am one of those who would like
ous relations to improve with the
United States of America, as indeed
they have been improving in recent
months, But I think it Dbasically
wrong, however attarctive the terms
might otherwise be to allow broad-
castg from our radio station of any
country other than our own.

The question appears to me to be a
simple one. I cannot help {feeling
that there has been bungling in this
matter but I am happy that the
agreement is being revised.

May I say a word on Africa? Many
of the countries in that continent
have become independent or self-
governing but Portugal ang South
Africa pose difficult problems for the
world and I think that the time has
come when the United Nations should
act firmly regarding these two count-
ries. They should be made to respect
the Uniteq Nations. I should also
like to say a wordq about Southern
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Rhodesia, Britain says that South-
ern Rhodesia is a  self-governing
country but Britain cannot change
the constitution of Southern Rhodesia
and Bri.ain can escape the res-
ponsibility for what she does towards
Southern Rhodesia.

Finally, Madam Deputy Chairman,
I should like to say that there 1s
much confused thinking in fius
country about non-alignment, Had
we aligned ourselves with any bloe
in 1946 or in 1947, we would have
precipitated a worlg war for there
was much talk of a preventive war.
We woulg not have been able to get
the support of countries other than
Albania in our conflict with China.
It might be that our military prepa-
rations were not up to the mark but
we are a peace-loving people and
speaking purely for myself, I regret
that circumstances should have for-
ced ug to spend money on Defence
which should have been available to
us for providing people with that
social security and those program-
mes of social justice without which
socialism is a meaning'ess term.
Opposition parties have no alterna-
tive policies and in the nature of
tnings, they cannot in a poor country
like India have alternative policies
for we are not an affluent people.
Socialism is the only way out but it
js not the socialism of Dr. Lohia
which we want. We want to pre-
serve certain human liberties and at
the same time give to the common
man a fair deal. .

Thank you very much, Madam De-
puty Chairman.

sitme waefe (sav wRw) e
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Tre DEPUTY CHAIRMAN: Please
wind up.
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gRAT & 1 I AT ¥ T AT F G
FT & GF qF FH LT T T UH AM-
QAT HE #7 qfqdt 780 ¥, ag %
FIE AT A TG I A

SHRI N. C. KASLIWAL
than): Madam Deputy Chairman,
Prof. Ruthnaswamy, who spoke a
little earlier has made 3 shocking
and—permit me to say, Madam De-
puty <Chairman—a most shameful
statement in this House today. He
says We should ask for help in mili-
tary forces also; in other words he
has suggested that foreign troops
should be stationed on the soil of
India. He does not know that no
respectable citizen of this country
will ever tolerate the stationing of
foreign troops in thig country. Not
only this country; no respectable
country will ever tolerate the sta-
tioning of foreign troops on its soil
But he is an hon. Member who has
said that foreign troops must be ask-
ed for and stationed on our sacred
soil. Tt seems to me he has lack of
confidence in our soldiers; it is a
shame. T say our soldiers are among
the best soldiers and the best fight-

(Rajas-
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ers in the world. Give them the tools

angd they will finish the job.

Having said this, there ig another
point to which I want to refer and
that is what Mr. Govindan Nair has
said about air exercises. He has
said that because of these joint air
exercises our basic policy is going to
be compromised but I believe he has
not read the statement which was
laid on the Table of this House by
the Prime Minister, Paragraph 10
clear'y says:

“Another criticism is that by
allowing foreign airecraft to come
here even temporarily and take
part in these joint training exerci-
ses under the aegis of the Indian
Air Force, even if these are exer-
cises for purposes of training, we
are in some way departing from
our basic policy and allowing bases
in Indig to foreign aircraft. I find
it difficult to appreciate this criti-
cism. We want our Air Force
techniciang to be traineq fully to
man this highly sophisticated equip-
ment including effective handling
of the equipment under operational
conditiongs ang servicing of all
varieties of aircraft including high
performance aircraft.”

.

This is what the Prime Minister has
gaid. In paragraph 7 it has been
Baid:

“Our pilots and air crew will also
gain valuable experience regarding
the latest techniques of air defence
from these Joint Training Exercises.
At all times, during the air exer-
cises ang otherwise, tresponcibility
for the air defence of India will
continue to vest in the Indian Air
Force.”

And further in paragraph 3 he has
said that action has been taken to
make up the deficiency in Indian Air
Force transport capacity by acquisi-
tion of additional transport planes—
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AN-12s from the USSR, Caribous
from Canada, High altitude helicop-
ters from France and the U3SR and
Fairchild Packets from the USA.

I do not know how our basic policy,
because of the joint air exercises, is
compromised, I maintain that there
can be no such thing as compromis-
ing our basic non-alighment policy
so far as the joint air exerciseg are
concerned.

Now, several Members of this
House have welcomed the Nuclear
Test Ban Treaty and I also add my
voice in welcoming this very impor-
tant Treaty. The House will recall
that it is the Prime Minister who
took the initiative right from 1954 in
this matter. The matter was being
continuously pursued in the United
Nations and today we are all glad
that we find the fruition of tha$
policy. For thig Treaty I would like
to convey my congratulations to Pre-
sident Kennedy and Premier
Khruschev for being realists enough
to be the first signatories of this
Treaty. There are two or three
countries—I call them  misguided
countries—which have not yet cared
to sign this Treatv. France is one
of them. An hon. Member from that
side has also moved an amendment
to that effect, that France is not a
signatory to this Treaty. Nor is
China. Yes, we know what China
is doing ang the Prime Minister has
given an effective reply to the cir-
cular letter which China had sent
in this respect saving that the first
thing to Jo is this. If vou are &
peaceful country. it ig much better
for you to sign the Test Bap Treaty
ang then ask for gemeral and comp-
lete disarmament.

Now, having said this. I pass on
to another important point. The
Government have all along been
very vigilant for the continued esta-
blishment of peace ang in their de«
sire for peace, co-operation and inter-
national understanding, thev are all
the time taking various steps either
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by including certain itemg on %he
agenda of the United Nations or
otherwise. In 1961, the Prime Min-
ister addressed the General Assembly
and said this:—

“Some years ago, it was resolved
to have ap international geophysi-
cal year. Perhaps this Assembly
might resolve to call upon all
countries of the world to devote a
year to the furtherance of coopera-
tive activities in any field—politi-
cal cultural and whatever field
there mav be, and there are thou-
sandg of fields, That perhaps would
direct some of our enetgy and some
of our thinking {o this idea of co-
opdration which woula create an
atmosphere for solving the prob-
lems more easily”.

In 1962 an item was inscribed on
the agenda of the TInited Nations
*Uniteq Nationg year for internation-
al cooperation”. I am glag to say
that the General Assembiv consider-
ed this item that year and they
agreed 10 promote thz plant for a
year of international cnoperation, They
suggested that it might be in 1965,
the 20th anniversary ¢f the United
Nations. Madam, it is only in the
fitness of things that the year of In-
ternational cooperation shoulq be
celebrated, together with the 20th
anniversary of the Unileg Nations.

Now, having said that, I would like
to say that although in 1965 {ihere
woulg be a celebration ¢f the year
of international cooperation, can we
really celebrate it so long as colcria-
lism remains in this worid? 1 parti-
cularly refer to the position in Angola
end Mozambique. Resclvlion No.
1514 was adopted in the United Na-
tions by which coloniall’sm shoulg be
wiped out. Portugal ic a country
which opposed that Res lution and
the reasons are obvious. Portugal is
#ti'l engaged in committing attrocities
en the inhabitants of Angoia and
Mozambique, In Angcla and Moz-
ambhique the fight for liberation and
for freedom ig being cariied on by
the people, by men and women,
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and I would like to seng a word of
cheer to hearten them in their strug-
gle for freedom against colonialism
which is being poerpetuates by the
Portuguese in those territcries,

Madam, I also want to refer to
another small point and thal is the
question of South West Africa. The

yoke of South Africa over South
West Africa is not yet over. In «<pite
of so many things which we have

done in the United MNations, in spite
of the fact that 3South Africa has
continuously been criticised for its
hold over South West Africa, South
West Africa is not yet free. I waould
again like to say that tha peop'e of
South West Africa must centinue to
keep on fighting for their liberty and
freedom against tha Sonth African
Government. The peowle of this
country stand solidly with tue pecple
of Africa. I would like to appea' to
the Prime Ministe~ gnd to *the Gov-
ernment that thev should give all
reasonable help and assistance to
the newly emerging countries of
Africa in their quest for sucial and
economic developmant.

I would not go into othcr points.
I woulq only raise the question of
Indo-Pakistan relations, because 1
feel that this particular poirnt has pot
been properly dealt with in  this
debate. The Prime Minister had
made a statement in this Huuse on
the 13th August, 1963 in wnich ha
wag good enough {0 say that the con-
cessions which we had offereq to
Pakistan were no longer open ond
they must be treated ag withdrawn,
I congratulate the Prime Minister on
having made that statement. I would
analyse the statement which he tras
placed on the Teble of the House,
Now, what wag the attitude of Pakis-
tan when we went to talk with Ler
on our differences® On the eve of
the first round of talks in Rawalpindi,
Pakistan announced its so-called
agreement, in principle, with China
on Kashmir’s horder with Sinkiang,
That was the first blew that Pakis‘an
wanteq to give to these talks. The
second blow Pakistan wanted to give
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was at the time ¢f the second round
of talks. At that time, 2,000 sq. miles
of our territory were handed over to
China. When the third round of
talks was going to take place, Pakisian
launched an unprecedenied campaign
op vilification against India not rnly
in Pakistan but also in the capitals
of Europe through their responsihle
officers. After that, when the forth
round of talks was going to take
place, Pakistan claimed tha catch-
ment areag and the watersheds of the
three western rivers—the Chenab,
the Jhelum anqg the Indus—in Jammmu
ang Kashmir on the ground that
these tivers had Dbeen allotteq 10
Pakistan under the Indug Waters
Treaty. When 4ne fifth round ot
talks was going to take place,
Pakistan claimed the entire Jammu
and Kashmir State. And  finally,
after these talks were over, now
Pakistan has entered into an ajr

agreement with China. That has
been the attitude of Pakistan.
I will finish %v reading a small

extract from 3z magazine which has
very carefully and clearly foand out
the three faces of Pakistan:-—

“Here we see .he three faceg of
Pakistan—three faces of duplicity.
One face, smouldering with hatred
and reddened with  bellicosity,
stares relentlessly at India. The
second face, exploding with threats
ang recriminations ig tur-ed to-
wards Britain and the TUnited
States, exerting pressures on them
to prevent arms aid to India. The
third face is that of an opporiunist
looking at China, apparently non-
chalent, but acting as asent fto
further the nefarious designg of
China to gsubvert democracy and
stability in South East Asia.”

Madam, with ‘these remarks I
support the amendment of my hon.
friend, Shri Ramakrishna Rao.

Tue DEPUTY CHAIRMAN: There
are still a number of hon. Members
who want to participate in the debate.
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Therefore, the House will sit till
6 .M,

Sarr G. S. PATHAK (Uttar Pras
desh): Madam Deputy Chairman, at
this hour I shall be very brief. This
test ban treaty has been an event of
the greatest importance during the
last fifteen years. It has very wide
and far-reaching consequences. It has
eased tensions between the West and
the East. It has smoothened the way
for further progress towards disarma-
ment. It has removed the hazard to
the health of the humanity and of the
future generations. It has established
that the principle of co-existence is
the only principle which can be pur-
sued in this nuclear age, that it is the
only principle which can enable the
humanity to suvive. It has also estab-
lished impliedly that the policy which
China is pursuing, the policy of inevi-
tability of war, is condemned by not
only the big powers but also by thd
non-aligned powers in the wor'd. It
has also proved the effect of world
pub’ic opinion in the develooment of
which our Government took a very
conspicious part, The result is that
at the present moment there is a dis-
tinct improvement in the world
situation and there are promice and
hope for the future of the interna-
tional community.

This treaty was the outcome of the
awareness of the nuclear age. It was
realised that the anti-missile missiles’
programme would invo've an expen-
diture of billions. It was also realised
that for the improvement of the living
conditions of the people it was neces-
sary that the missile programmes be
not continued, and these aspec's have
also set big nationg a thinking, and
they may drop the visit to the moon.
This, therefore, is the effect of this
test ban treaty, and we hope that it
will lead to further results and there
will be further progress towards
disarmament.

It is true that the scene of cold war
has shifted from the West to the
East. Tensions have decreased in the
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West, tension has increased in the
East. Cnina is attacking now not only
the United S.ates, no. only India but
also Soviet Russia and many Commu-
n.st countries. China is certanly
isolated. As a resu.t of what is going
on in the in.ernational community,
what is happening in the worid today,
China is certainly isolated, and the
question then 1s, what are we to do
.about the threat posed by China to-
wards our security, the threat that
China is posing towards the peace in
the world. There is some criticism
in some quarters about our receiving
military aid and our arrangements for
air exercises. It must be remembered
that to receive military aid or to pre-
pare ourselves to meet the Chinese
menace is not inconsistent with our
policy of non-alignment. It is not
correct to say that we have modified
our policy. If we consider the history
* of international law, we would reach
the conclusion that it is not only the
right but the obligation of nations to
come to the aid of the victim of
aggression made by another country.
Therefore, when we are receiving
aid, economic aid and military aid,
and other countries are giving us aid,
there is no inconsistency between our
receipt of such aid for our preparation

to meet the dangers for our self-
preservation and security and our
policy of non-slignment. Our policy

-of non-alignment, as hag been pointed
-out by the Government on numerous
occasions, merely means this that we
are not a'igned to any military bloc.
“We must, and are entitled to, judge
every international problem on its
merits. When our policy has been
examined with referenice to the Char-
ter of the United Nations, it has
a'ways been said, it has been gaid at
least on some occasions by jurists and
statesmen that India can always say:
“When we signed the Charter, we
never contemplated that the world
would be divided into two military
blocs”., That indeed wag not contem-
plated by the Charter. The Charter
contemplates sovereign equality. The
‘Charter contemplates discussion at
-diplomatic level, The Charter con-
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templates independent views. If the
world were to be divided into two

mulitary biocs, that would be com-
pletely outside what was contemplat-
ed by the Charter.

SHrt M. RUTHNASWAMY: Does
not the Charter provide for regional
compacts or agreements?

Sarr G. S. PATHAK: Regional
agreements mean very different from
what the military blocs mean, but I
will deal with that later if necessary.
The question then is, when we have
pursued this policy of non-alignment,
we are convinced that this is the only
policy which we, situated as we are,
could pursue. This is the only policy
which is correct. This policy has

gained adherence. The vali-
5 pM. dity of this policy, the effi-

cacy of this policy, has receiv-
ed and is growingly receiving recog-
nition and acceptance in the world.
Therefore, it is not correct to say, in
my submission, that there has been
any change in our policy. Interna-
tional co-operation we have to believe
in, and so far as the Colombo Plan is
concerned, with our limited resources,
we have given a large amount of
technical assistance. We are giving
such assistance as we are capable of
not only to our neighbours, not only
to the countries in Asia but also to
countries in Africa. It is a positive,
active, dynamic policy, and this policy
we must pursue.

Now, my friend, Shri Kasliwal,
made some observations about our
relations with Pakistan. It is true
that pakistan has not given any evi-
dence of a genuine intention to arrive
at any settlement. When the talks
were going on, Pakistan presented to
us the treaty with China and that
treaty would result in depriving us ot
our sovereignty over a part of the
Jammu and Kashmir State. This was
followed by air and trade agreements
and the fantastic claims that Pakistan
made during the talks are proof posi-
tive of the fact that Pakistan is not
serious about, or has no bona fide
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intention of, arriving at any settle-
ment on any matter. It is offering a
continuoug threat of war to us. There
is independent evidence afforded by
people like Mr. John Strachey who
had visited our country and Pakistan
and who said on his return to Engiand
that Pakistan’s public men, Pakistan’s
men in authority, were saying that if
China attacked India, then Pakistan
would also attack India. Now, this
is not the method of arriving at any
settlement on any question between
two countries.

So far as the Kashmir problem is
concerned, it appears that there is
greater and greater understanding of
thig problem and of our case. People
have s.arted thinking on these lines,
The Charter requires the interna-
tional community to improve the lot
of the people, to work for the advance-
ment of the people of the world,
political advancement, economic prog-
ress and social progress. Now, in
Kashmir there is a popu'ar Govern-
ment; there are courts right under
the protection of the High Court and
the Supreme Court; there is economic
progress; there is social progress. Will
the international community to'erate
that while in the rest of the world it
will work for the advancement of the
people, here in helping Pakistan, all
that hag been done for the people of
Kashmir by the people of Kashmir and
the peop'e of the other States of India
should be destroyed? Now, people
have started thinking on those lines,
Wi'l it be possible to reduce the con-
ditions of the peop’e living there to
the conditions prevailing, say, in
Azad Kashmir?

Smmr A. M. TARIQ
Kashmir): So-called.

(Jammu and

Smrt G. S. PATHAK: So-called
Azad Kashmir. Thank you.
Peop'e have gtarted thinking on

those lines. And Pakistan is ob'ivious
of the fact that a realistic attitude has
to be taken if there is to be triendship
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between Pakistan and India. We of
course want iriendsh.p with every
nation. That 1s essential for, and
consistent with, the poiicy of non-
alignment. But if Pakistan persists
in ths attitude, Pakistan will be a
threat to our security. Then Pakistan
itseif is to blame for it.

Thank you.

Situation

Surr K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Madam Deputy
Chairman, the iwo expressions, ‘align-
ment’ and ‘non-aiignment’ should not.
be understood as i1wo dichotomous
expressions where oune does not meet
the other. Non-alignment should not
also be understood 10 mean isolation-
ism. But, on the contrary, the ex-
pression ‘non-alignment’ has got a
posiave content of foreign po.icy
which in itself comprehends respect
for other nations, respect for the
sovereignty of other countries and
a'so respect for our own integrity and
self-respect. It also means that we
will not participate in the co'd war
between the two blocs, and it a'so.
means that we will not align our-
selves with any military bloc but that
we are free to judge the merits of
each issue on relevant considerations
and decide our own po'icy and our
views as to how to adopt it in relation
to a given situation. That, I submit,
is a correct understanding of non-
alignment. With your permission,
Madam, I may dquote from our i'lus-
trious Prime Minister’s book ‘“The
Discovery of India” in which in one
of the passages he has laid the foun-
dation for this doctrine of non-a'ign-
ment, self-respect for our own nation
and integritv and alsp respect for
other countries On page 581 the
learned Prime Minister has stated—

“We are citizens of no mean
country and we are proud of the
land of our birth, of our people,
our culture and traditions. That
pride should not be for a romanti-
cized past to which we want ¢to
cling; nor chould it encourage ex-
clusivenesg or a want of apprecia-
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tion of ways other than ours. I
must never allow us to forget our
many weaknesses and failings or
biunt our longing to be rid of them.,
We have a long way to go and much
leeway to make up before we can
take our proper station with oihers
in the van of human civilization
and progress. And we have to
hurry, for the time at our disposal
is limited and the pace of the world
grows ever swifter. If was India’s
way in the past to welcome and
absorb other cultures. That is
much more necessary today, for we
marck ko Ehe one Fanld of tamerrow
where national cultures will be
intermingled with the international
culture of the human race. We
shall therefore seek wisdom and
knowledge and friendship and com-
radeship wherever we can find
them, and co-operate with others in
common tasks, but we are no sup-
p'iants for others’ favours and pat-
ronage. Thus we shall remain true
Indians and Asiatics, and become at
the same time good internationalists
and world citizens.”

Thus, by following the policy of
mon-alignment we are not going to be
the supplicants of any other country,
and by fo'lowing the policy of non-
glignment we have proved in practice
that we have stcod on our own
ground, which has been appreciated
by several other countries also. Thus,
the test of non-a'ignment—or rather
how to test this policy of non-align-
ment—is to see whether we have won
more friends in the international fleld
or whether we have lost {friends.
Now in the present situation the
policy of non-alignment seems to have
infected even America. Russia and the
United Kingdom. The Test Ban
Treaty is the re<ult of the policy of
non-a'ignment and peace which we
have preached, and it seems—it is no
exaggeration—as if even America
seems to be ge‘ting non-aliened as it
Russia seems to be getting non-a'ign-
ed. as if FEneland is getting non-align-
ed. Tt al' these countries are getting
non-aligned and if we have to follow

|
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the advice of some of the hon. friends
here, with whom are we t0o &a.1gn
ourselves? Jf the Wesiern countries
are getting non-aligned, with whom
are we gomng to align ourselves? That
15, Madam, the question which each
hon. Member should ask for himselt.

Madam, when we preach non-align-
ment or preach peace and freedom, it
1s very easy for every country to say,
“We believe in peace and freedom”.
But 1t is another thing to respect it,
to practise it, to see that the policy
which they follow is really demons-
trated in practice. If that ig the case,
the political policy of a country or the
political thinking of the country will
have to reflect itself in the diplomatic
arrangements we make and political
alignments, political friendships we
make, If we just look from that
angle, certainly, non-alignment means
we are friendly to everybody; we are
not inimical to anybody. But that
does not mean that we are going to
give up the integrity of the nation,
the sense of self-respect or our respect
for the sovereignity of other nations.
This policy has paid dividends and
has proved a very efficient one in
practice.

As far as my amendment is cone
cerned, this is a short amendment.
By this amendment I only wanted to
bring to the notice of the hon. Prime
Minister the fate of the people in
South Viet-Nam, the fate of the small
religious sect, the Buddhists, whose
fate reminds us of the fate of the
Jews under the Nazi regime in
Germany in the thirties. And I only
wanted to appeal to the Prime Minis-
ter to make use of his good offices to
bring some relief to these peop'e. I
am quite aware, Madam, situated as
we are, we may not be able to active-
ly help anybody in South Viet-Nam,
but still the mora! prestige that our
country enjoys and the moral prestige
that the Prime M‘nister enioys in the
world, would certain’y he'p to bring
relief to those people who are suffer-
ing at the hands of those who are
almoct acting as if they are imitating
the Nazis of Germany.
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Madam, before ] c.ose my speech,
I would only like to add that while
we are interested in the German
unity, 1t is a fact that East Germany
has come to s.ay. We are also having
a number of trade relationships with
East Germany and I do not see any
reason why we should not extend the
policy of non-alignment even to East
Germany for we have already got
various  relationships  with this
country.

The next important thing, Madam,
is the Middle East which is another
inferne. I know, that Israel is one of
the important countries in that area
for which there may be very wvalid
reasons for asking: “Why should we
immediately recognise the Israel Gov-
ernment and have diplomatic rela-
tions with her?” But still there are
certain agpects of economic activity
in Israel, especially the co-operative
movement in Israel, which every
Indian ought to study, and I hope the
hon. Prime Minister would give due
consideration and gee whether some
Indians could be senf now and then
and some relationship could be deve-
loped with that country for the study
of this aspect of co-operative move-
ment in Israel, whether we like other
aspects of JIsrael or not. With these
words, 1 thank you very much for
giving me the opportunity to speak.

Tae DEPUTY CHAIRMAN: There
are still five more Memberg to speak.
I do hope that everybody would
observe a gelf~-imposeq time-limit of
ten minutes.

Dr. GOPAL SINGH (Nominated):
Madam Deputy Chairman, I rise to
support the amendment moved by
Shri B. Ramakrishna Rao. Within the
limited time given to me it will
hard'y be possible to touch upon the
observations made bv some of the
revered leaders of the Opmosition. I
will first begin with Shri Vajpayee.

Now, it is most auspicious that most
of the leaders of the Opposition have
paid lip service to the policy of non-
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alignment but have impressed upon
the Governmen: that it has been
defeated in practice. Mr. Vajpayee
has suggested that if we were really
non-a.igned we should have recognis=
ed the political entity of Israel. He
has charged the Government with
being blackmailed by one group of
nationg or being influenced by the
sentiments of the Muslim community
in this country. I do not see any
reason why the Government of this
country should not be susceptible to
the sentiments of the Muslim commu-
nity or to the Arab nations who feel
very strongly on the point of the
recognition of Israel. It for instance,
our country recognises Israel and gets
into trouble with the Arab nations or
the Muslims in this country, I think
the bargain would not be worth
making.

Sert M. RUTHNASWAMY: Our
Government has recognised Israel.

Dr. GOPAL SINGH: In what way?

Surt M. RUTHNASWAMY: It has
no diplomatic relationship but it has
recognised Israel.

Dr. GOPAL SINGH: That is what
I am saying. The Government has
recognised but not opened any diplo-
matic chancery in Israel. But it has
not opened any chancery in East
Germany either even though the
pressure from the Soviet b'oc was
most insistent. Now, Mr. Vajpayee
also pointed out that if the Soviet
Union is not able to he'p us at this
time of trial and tribulation on acco-
unt of the Chinese aggression against
our territory, we should join the
Western bloc the whole hog. He said
the integrity and the honour of our
nation is more sacred than any po'icy
which should not be considered sac-
rosanct. 1 quite agree with him that
the policies should not be deemed
sacred. They are only a means to an
end. But if it is his contention that
by joining one bloc or the other, we
shall be paving the wav for the inte-
grity of our nation, I think he is liv-
ing in a paradise of his own,
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we a.l know tnat the help that the
Briusa ang wae uvulted dtates Goveln-
mcul itlueled us at tne ume of he
Cnuiese actaes 1 1902 swood us 1n
guou sieau anu we have aiways been
$nauxiul 10T wiat neap. But if 1t 15 he
coneen.on of wus worthy leauer of
the Uppo.ition tnat by wadking inwo
the bioc ot tne Western nauons we
w.ll be heiping our country any more,
then | thiuk ne will be sadly disulu-
sioned. Now, we ali know that in
spi.e of the he.p tnat was rendered
to us by Britain at the time of Emer-
gency, Britain has now started trading
wi.h China not oniy now but for quite
some time past, In spite of the
Chinese attack on us, Britain has
never concealed its intentions of not
only going ahead with its programme
of supp.ying most vital and strategic
ma.erial to China, but it is gomng to
hold a trade exhibition next year in
the Chinese mainland. The main pur-
pose of keeping the status quo in
Hong Kong both by China and Britain
is some kind «f a secret arrangement,
I should believe, between the two
countries of supplying what the other
needs. Now, we all know that in
spite of the Baghdad Pact, Baghdad
cou'd not be saved. In spite of South
Korea being aligned, South Xorea
could not be saved. In spite of South
Viet-Nam being aligned, South Viet-
Nam has not been free from trouble.
In spite of Pakistan being aligned,
Pakis‘an has now started rethinking
about its basic policy of al'ignment
with the West. Therefore, we must
not jump to the conclusion that the
moment we enter into some kind of
arrangement with the Eastern or any
other nations, our security will be
guaranteed because any nation, whe-
ther Western or Eastern, would like
to help us only to the extent to which
jts broad national interests would
dictate and not what our national
interests would demand. For instance,
when the United States people and
the British people very generously
came to our rescue and helped us at
the time of the last Chinese attack,
they also pressurised us into negotiat-
ing some kind of a settlement with

¥
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Pagistan over Kashmir there and
tien, it was real pressurising because
1 think mna, at a time whnen you are
ivowved with anotner aggressor no
Irlend wul ask you to negouiace 1n a
mauter ag delicate as Kasnmir. But
they did 1t and they did it ae.berate-
.y. They are doing it even now.
Theretore, we should not concsude it
the British and the United States
peopie helped us at the time of the
emergency, then they are going alsa
to go the who.e hog with us and that
there will be absolutely no troubie to
our country as socon as we have
joined hands with the Wesiern bloc.
‘Now dbout the Soviet Union, Mr.
Vajpayee suggested that the Soviet
Union, being a Communist country,
would ultimately side with the
Chinese and not with us. They both
wanted to export Communism to the
whole world, we are told. I think so
far as the Soviet Union is concerned,
in spite of the generous and big help
that it has rendered to us, all that help
has been routed through the Govern-
ment agencies, and its help has never
been with strings attached. Leaving
aside the U.S.A,, the second largest
donor country has been the Soviet
Union. It was the Soviet Union
which was the first to build a basic
industry, that is a steel plant in this
country, on terms most favourable to
this country. When no other country
was coming forward to build any
basic industry in this country, it was
the Soviet Union that came to our
rescue. Therefore we should not say
that of Russia. We cannot say that,
so far as the Soviet Union is concern-
ed, it has not been wanting to export
Communism to any countrv so far. It
may be that certain countries might
have opted for Communism but Com-
munism or any other ‘ism’ cannot be
exported until the peop'e are prepared
for it and if our people are prepared
for any ‘ism’, it is open to them to
have it or not have it. But to suggest
that because of the mere fact that we
are taking help from Russia, the mere
fact that China is a Communist coun-
try and the Soviet Union is also Come
munist and that therefore the Sovlet
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Union is wanting to export Commu-
nism to us through a secret arrange-
ment with China is to misread the
situation as it is developing nowadays.
The Prime Minister in his statement
this morning also made a reference
to what ig happening these days on
the world scene in regard ta the Sino-
Soviet dispute. One of the Western
observers like Mr. Harriman was
pleased to observe only some time
back that the policy of non-alignment
that India is pursuing is in the best
interests of the U.S.A. He said in a
radio television interview in Washing-
ton on December 9, 1962:

“It is in the interest of the United
States that India should maintain
the friendliest possible relations
with Russia.”

v

He pictured the Soviet assistance to
India as an important element in the
split between Russia and China,

!
America’s Ex-ambassador, Galbraith,
said similarly in a Press Conference in
New Delhj on November 6, 1962:

“We have often said that we
accept India’s policy of non-align-
ment, Our aid is designed to defend

India’s independence and not to
compromise it.”

-

—as some of the Leaders of the Oppo-

sition would like us to do. We on this
side want to have an independent
foreign policy, because any other

policy would affect our defence, our
economy, even internal stability. The
essence, the crux ot the foreign policy
that is being pursued by the Govern-
ment of India is that it is an indepen-
dent foreign policy, that we will
judge every issue, as Mr. G. S. Pathak
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pointed out, on its merits, that we are
not going to prejudge any issue, that
we are not going to be commiited
beforehand. That is to say, as the
issues arise whether in one camp or
the other, it should be possible for us
as an independent nation, to judge
every issue on its merits. And, if I
may say So, it is this policy which has
made it possible for us to make the
economic progress we have made, to
isolate China, to build an Afro-Asian
bloc at the U.N. and exercise moral
authority in the Councils of the
World.

The “Washington Post” wrote edi-
torially in December 1962:

“Mr. Harriman has periormed '
service by stating two very persu-
asive why Soviet-Indian
friendship is in American interest.
He noted that Russia’s substantial
economic aid advances Indian deve-
lopment, This goal, desirable in it-
self, is doubly valuable as the guide
to free world's path to economiec
and social progress. Mr. Harriman
also pointed out that Soviet amity
and aid to India tend to strain
Sino-Soviet relations and that the
aid cut-off would tend to throw
Moscow towards Peking. These
hard-headed remarks should ans-
wer critics who find fault with
Prime Minister Nehru for not
throwing hig full weight into the
balance of the West.”

reasons

Sart AKBAR ALI KHAN: I hope
Prof. Ruthnaswamy will reconsider.

Dr. GOPAL SINGH: The former
West German Ambassador to India,
Dr, Meyer, writing in a German daily,
NEUE Rheinzeitung, said:
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“India’s membership of Cento
and Seato might well bring about
danger of world war. Indeed. it
can be stated with great certainty
that India’s keeping awavy from
bloc policy is identical with the
tendency towards desirable locali-
sation of military operations. Is
the assumption almost not naive
that China would have refrained
from her measures had India been
a member of either of the Bloes?”

That is what the West German Am-
‘bassador said in a newspaper article.

Shri Ganga Sharan Sinha also made
a few observations to which I would
like to reply.

Tae DEPUTY CHAIRMAN:
have taken 10 minutes,

You

Sart AKBAR AL] KHAN: May I
Tequest you to extend his time? He
1s making very relevant observations.

ng A. B. VAJPAYEE: 1t is a re-
flection. It means that others’ remarks
were irrelevant, ‘

Surt GOVINDAN NAIR: We sup-
port the recommendation.

Dr. GOPAL SINGH: Shri Sinha
made the remark: “Why did we not
understand the Chinese intentions
earlier?” It is all very well to be
wise after the event. Only a few
years ago, in 1959, Acharya Kripalani,
who now-a-days is very fond of accu-
sing the Government of having let
down the country at the time of the
Chinese invasion because the Govern-
ment had kept the country unprepar-
ed, in a speech in the Parliament had
objected very seriously to any rise
in the defence expenditure, Similar-
ly Mr. Rajagopalachari the head of
the Swatantra Party and of Mr. Ruth-
naswamy, has been going about . ..

Sarr M. RUTHNASWAMY: Nat my

head . ..
|
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Surt BHUPESH GUPTA: You say,
it might be his head.

Dr. GOPAL SINGH: Yes, the head
and heart of Mr. Ruthnaswamy. He
also has been preaching from the
house-tops that India should unilate-
rally disarm herself. Now with all
this being said only a few months
before the Chinese invasion, now for
the Leaders 'of the Opposition to come
up and suggest that we did not un-
derstand the Chinese intentions earlier
because earlier there was some kind
of a hazy idea about the real inten-
tions of Chinese Communism or per-
haps we were in league with them—I
repudiate both these insinuations.
Because right from 1959, when trouble
with China took a more serious turn,
up to date, the turnover in the De-
fence Factories had increased from
Rs. 16 crores to Rs. 60 crores per year.
That is, we had started learning about
the real intentions of the Chinese but
we knew that being a nation ghich
was impoverished for 200 years by
colonial exploitation, we coulg not
do a thing about it except to prepare.
Even now people say: Why do you
accept the Colombo proposals when
the Chinese have rejected them? It
is because if these proposals do not
bring about peace and disengagement,
then, we need time to prepare. We
do need some breathing time to pre-
pare ourselves. It is very well, it is
very chivalrous to shout: ‘Why do
you not attack Tibet, why do you not
take over Peking?’ but it is very hard
to do it.

Sart M. RUTHNASWAMY: Who-
ever saig 1t?

Dr. GOPAL SINGH: Quite a few
of you.

Sumt A, B. VAJPAYEE: You dare
not ... .

Surr AKBAR ALI KHAN: About
the land that is under their occu-
pation.

SerRT A. B. VAJPAYEE: That is a
legitimate demand and nobody has
asked for taking over Peking
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Dr. GOPAL SINGH: Taking over

Tibet has been your policy for quite
some time,

SHrRr DAHYABHAI V.
Peking is not in Tibet.

PATEL:

Surt A. B. VAJPAYEE: He does
not know geography.

Dr. GOPAL SINGH:
grapny as much as Mr. Vajpayee does
but { would only suggest that know-
ing geography, you cannoi invade
another territory. Shri Sinha sain
that China has not been isolated. Who
says China has not been isclated?
I say that if the withdrawal of the
Soviet help in respect of China is not
an isolation of China, then I do no
know what isolation means. Wher-
ever you go to an African or Asian
cvountry, the one charge that is level-
led against ug is: ‘Have you become
aligned to one bloc or another?’ So
if we remain non-aligned they are witn
us. It is on account of the Crinese
propaganda that India has been align-
ed with some Power Bloc that there
has been some kind of misunderstana-
ing in the African and Asian coun-
tries, if we remain non-a'igned, if we
remain an independent country, if we
have an independent policy, then I
am sure, no country in the world
least of all the Asian or African coun-
tries

AN Hon. MEMBER: Are you align-
ed? il

(Interruption),

Dr. GOPAL SINGH: No. It ig the
Chinese propaganda that we are align-

ed and it is the propaganda of some
of our friends opposite.

AN HoN. MEMBER: Do the Afri-
cans believe it?

Dr. GOPAL SINGH: What could
one do?

AN Hon. MEMBER: Please do not
disturb.

Surr A. B. VAJPAYEE: Interrup-~
tion is not disturbance.

[ RAJYA SABHA ]

I know geo-.
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SHrr GANGA SHARAN SINHA: it

the Africans believe, that itself shows
we are 1solated.

Dr. GOPAL SINGH: No. The
Africans do not believe it. It is the
propaganda that 1s being carried on
not only by the Chinese but
by  some friends and our
newspapers in this country that we
are either getting more and more
aligned or we should get mcre a 12n-
ed. It is that suspicion or fear in the
minds of the Afro-Asian couniries
that is creating this kind of a mis-
understanding. One factor wh.ch I
would like to mention tfo the House
in regard to the estrangement that is
occurring between China and the
Soviet Union is about the trade of
China with Russia. The trade of the
Soviet Union with China has
dwindled from Rs., 790 crores in the
year 1960 to Rs, 424 crores in 1961,
This one fact should be enough tw
substantiate my point that China 18
getting more and more isolated. In
every communist country China was
denigrated as soon as China attacked
India. The whole communist world,
except for one or two little countries
like North Korea and Albania, have-
been condemning China’s attack on
India.

Tue DEPUTY CHAIRMAN: You
have hag your five minutes,
Dr. GOPAL SINGH: All right,

thank you.
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Tue DEPUTY CHAIRMAN: Your
time limit is over. Mr. Govinda
Reddy.

S e P SVl 8
o0 o &S e Bely Uy o ey
tiwigw ot & OF 9@ W

swraRm g . . L]
Tae DEPUTY CHAIRMAN: 1 have
salled Mr, Govinda Reddy.

Suri M. GOVINDA REDDY (My-
sore): Madam Deputy Chairman,
soming last in the debate and in view
of the time rationed out by you, 1
have only a few remarks. Although
eur policy of non-alignment has not
®een seriously assailed on the floor
uf the House today, still doubts have
been expressed. I will take up the
points made by Mr. Ruthnaswamy
first.

[TEE Vice-CHATRMAN (SHrRrt AKBAR
Arwr KHAN) in the Chair.]

Shri Ruthnaswamy thought that
w»ou-alignment was an ugly word and
suggested neutrality instead. He
pointed out that neutrality was
a derivative, it being derived from
the word neuter, and suggested the
Peautiful word ‘neuter’ and he
perhaps wanted India, in internation-
al affairs, to be neuter? Is that his
eonstructive suggestion? I thought
Re would make a very good sugges-
#ion. He was twitting our non-
alignment policy by contrasting vur

[ )} Hindi transliteration.
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sympathy with the Buddhists who are
being persecuted in Viet-Nam with
what he thought was a restriction
imposed on Catholics in Ceylon. 1
wonder how he could make that
comparison and twist non-alignment
like that. Can he not see the diffe-
rence between masses and masses of
Buddhists, monks, nuns, children,
being arrested and put within barbed
wire camps and even shot at, their
pagodas being taken, their monasteries
being taken by the Government and
the sort of restrictions of the Ceylon
Government on Catholic schools from
collecting some fund, supposing what
he says to be true? I see that he
has no sense of proportion at all to
think that we are sympathising with
one thing and not, wrongly, sympa-
thising with the other. This is total-
ly out of the mark.

Shri Ganga Sharan Sinha question-
ed whether this policy has any
positive aspect at all. I would like
to submit that it has a positive as-
pect. Shri Vajpayee said, “non-
alignment, if' it is this, if it is this
then I am willing. It should not be
this. If it is not this, I am for it.”
I must humbly point out that it is
all that which he thinks, ‘it is this,
it is this’, and it is not what he
thinks, it is not, In another place,
a very prominent gentleman with
mellowed years on his back was al-
most ridiculing non-alignment. It is
a positive policy and it has enured
to the benefit of not only to India
but to the good of the world. Any
man with any political insight and
one who can with intelligence analyse
the political situation can find this
out. We became a free sovereign
State in 1947. Having become a free
sovereign State, we attained soon after
a unique position in international
affairs by our policy of non-alignment.
You cannot find, Mr. Vice-Chairman, in
the whole history of the world any
instance where a nation which was
colonial, which was subiugated, was
taken in eaual partnership in world
councils with the other nations in the
world. If we had joined the Western
happened?
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Would we have attained that position?
We would have, as some other Mem-~
bers have been pointing * out, been
members of the retinue of those big
powers. Is it not a fact that even
those big powers who had not so long
ago empires have playedq second role
i international affairs? Would we
have played a greater role, a more
vital role than these two big powers?
If we had joined the other Bloc, what
would we have been? We would have
just been like the HMV. That is what
we would have been but contrasted
with this, what is our position today
in international affairs? Even the
bigger States have not only respected
India’s voice but they are even look-
ing to India in some respects for
guidance as has been the case in res-
pect of Korea, in respect of the Indo-
China States and in the matter of the
Suez. In all these matters, India’s
voice prevailed and India’s voice has
contributed to the easing of interna-
tional tension. Mr. Vice-Chairman,
when the world is divided, when big
powers observe bloe politics or group
politics then international tensions
sare bound to arise. If international
tensions do arise on account of the
bloc politics, how can they be re-
solved? They cannot be resolved by
these powers who are themselves in-
dulging in bloc politics. There must
be some powers outside this bloc poli-
t.cs which can help resolve all this
international tension. I  think it is
here that India has played a vital role.
She has taken an objective view of
things. An objective, impartial view
of things and approach should be
brought to bear on international ten-
8 ons and it is only that objective and
impartia]l view that can resolve these
jnternational tensions. It is exactly
that vital role that India has played.
Yherefore, I do consider that non-
alignment has been a very positive
policy, has paid dlvidends, has done
good to India and has done good to
the world. Mr, Murahari and other
friends of his line of thinking talked
about Fast Germany gnd Israel and
were pointing out inconsistencies.
They supposed that we were enemies

[ 2 SEP. 1963 ]
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of East Germany and Israel. We are
not their enemies. We are quite friend-
ly with them, as has been pointed out
by Sardar Gopal Singh. There have
been exchanges between us and East
Germany which is free to trade with
us. Why should he think that just
because we have not established dip-
lomatic connections, we are inimical
towards these countries, that our
policy of non-alignment in their cases
is not true? Another point that was
raised by Shri Ganga Sharan Sinha
was that we should have thought
better of China. Of course, but when
we go to make friends with somebody
or if somebody comes to make friends
with us, we do not start with suspi-
cion. We do not start by thinking or
presuming that that man is feigning
friendship. Consistent with our philo-
sophy, with our traditions and with
our culture and with our non-align-
ment policy, we believed China to be
sincere in her professions of friend-
ship. It is only when China proved
faithless that we came to know. She
has proved faithless not only towards
India but she has proved faithless to
Russia also. It was Russia that built
up her industrial system, sixty or
seventy major industries were start-
ed in China with Russian capital,
worked out by her technicians and
gifted away to China but China did
not remember that with gratitude and
we all know what she is saving
about Russia today. What did India
do? It was India that brought moral
prestige to China. India gave moral
support to China. It is no wonder
that such a faithless countrv should
have betraved India’s friendship.
There i3 no point in saying that we
should have been wiser.

I3 there any other speaker, Sir?

Tee VICE-CHAIRMAN (Surt
AxBarR Arr KuaN): Yes, there are
two more, . b A

Surr M. GOVINDA REDDY: There~
fore, our taking China as a friend
under those circumstances was not at
all wronz. There is only one point
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[Shri M. Govinda Reddy.]

that I wish to stress. I wish to syb-
mit to the Ministry of External
Affairs and to the Prime Minister
that our publicity work is very weak.
As anyone who has gone to Europe
and America and who has spoken to
audiences there will say, there are
many wrong impressions prevailing
in those countries about India and
we have done practically little to
remove those impressions. When once
I came and represented this it wag
said that we should not blow our own
trumpet. 1 agree we may not blow
our own trumpet but should we not
remove wrong impressions prevailing
there? There are interested countries
and China is an instance which is
carrying on  virulent propaganda
against India and should we not
counter it? I think our Government
must seriously consider starting a
very strong propaganda organisation
not to carry on propaganda but to
carry on counter-propaganda. There
is, Mr. Vice-Chairman, a fund of
goodwill throughout the world for
India. In America, in Europe, wher-
ever you go, there is goodwill but it
is unfortunate that we are not
building up on this goodwill. We are
not taking this goodwill and using it
as our capital. I would humbly
suggest that they should give serious
consideration to this and build up a
very good educative propaganda ma-
chinery abroad. e !

Thank you.

Surt B. D, KHOBARAGADE (Maha-
rashtra): Mr. Vice-Chairman, Sir,
first of all I would like to refer to
the developments in South Viet-Nam.
As a Buddhist myself, I am concern-
ed about the persecution of Buddhists
in South Viet-Nam. Not only my-
self; there are about two crores of
Buddhists in this country, and they
are all agitated about this. Only
yesterday about 5,000 Buddhists from
Delhi and surrounding areas took
out a procession and staged a demons-
tration in front of the South Viet-
Namese Embassy and demanded that

[ RAJYA SABHA }
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the Buddhists of that countiry must be
granted all rights and freeaom of re-
ligion. It is very distressing that the
Buddhists of South Viet-Nam are
being discriminated against and also
being persecuted. There is no free-
dom of religion; there is no equality
and they have been suppressed in
Government services. More facilities
1n education are given to the Catho-
lics whereas facilities are denied to
the Buddhists. The whole trouble in
South Viet-Nam started on the 8th
May and what was the reason for that?
The Buddhists there wanted to fly
their religious flag when they were
celebrating the birth anniversary of
Lord Buddha. But they were not
allowed to do so though strangely
enough three days prior to 8th May
the brother of President Diem had
been to the same place—the Arch-
bishop brother 'of President—and the
Catholics were allowed to fly their
religious flags. If the Catholics are
allowed to fly their religious flags
why should not the Buddhists be
allowed to fly their religious flags
after three days? The Buddhists in
the country protested against this
injustice and discrimination. They
stageq demonstrations but instead of
meeting their just demands the Diem
Government took repressive measures.
Firing took place and nine Buddhists
had to sacrifice their lives. That is
the origin of the trouble. After that it
spread throughout the whole coun-
try. Monks after monks and nuns
after nuns burnt themselves in pro-
test against the barbarous methods, of
the Diem Government. I am glad to
learn that our Prime Minister is tak-
ing interest in this matter. He has
already written to the President of
South Viet-Nam drawing his atten-
tion to the lot of Buddhists in that
country. This morning the Prime
Minister has declared that if there is
any conference of the Buddhist
nations our country would participate
in such a conference and would try
to do everything possible to redress
the grievances of Buddhists in that
country. He also said that perhaps
this question might be referred to the
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United Nations. It is essential that
this question should be referred

to the United Nations and if the Bud-
dhist nations 'of South East Asia took
this decision and they desired to refer
this question to the United Nations, I
would like our Government to give
support in the United Nations to this
noble cause of the Buddhists of South
Viet-Nam.

Apart from referring this question
to the United Nations I think the
best thing is to persuade the South
Viet-Nam Government and to per-
suade the United States Government
‘1o use 1is good offices to redress the
grievances of the Buddhists. In South
Viet-Nam the Diem Government is
being sustained with the help of
America. One miilion dollars are
being poured every day there. About
14,000 American troops are statiomed
in South Viet-Nam so that the Jicta-
torial rule of President Diem could be
continued. Sir, I would like to men-
tion one thing here. South Viet-Nam
has got a very strategic importance in
South East Asia. Already there are
some signs, some indications of civil
war. Not only today but about two
or three months back the Catholic
officers and the Buddhist had started
dining separately. Their messes were
separated. Not only that but a few
days back we heard that there were
some clashes among the Catholic army
and the Buddhist army. This would
definitely lead to a civil war in that
country. In the north the Communist
forces are waiting for an opportunity
to attack South Viet-Nam and if we
do not take proper action, if we do
not take effective steps in time, per-
haps we will be encouraging China
and the Communist forces to march
into South Viet-Nam and perhaps it
may lead to the fall of South Viet-
Nam. And what happens if South
Viet-Nam falls? If South Viet-Nam
falls it will endanger the security of
the whole of South East Asia. Cam-
bodia, Laos, Malaya and Thailand,
these are the countries whose indepen-
dence and freedom will be threatened
by such a development,
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Sir, we have to respect the feel-
ings and sentiments of Buddhists all
over the world. Not only in India, as
I have mentioned, the Buddhists are
agitated on this issue but Buddhist all
over the world are definitely agitated
on this issue. Therefore in the in-
terests of the freedom-loving coun-
tries it is essential that we try to get
the support of Buddhists n South
East Asia, We cannot ignore the feel-
ings of Buddhist nations in South
East Asia. Therefore it is up to the
American Government to remove the
Diem Government and restore all
those privileges and facilities to the
B‘&&%;LS%‘S.

Sir, now coming to our border issue,
{ would like to refer to one or two
things. The Colombo proposals have
grown into a stalemate. There has
been no progress at all. We accept-
ed the Colombo proposals long before
and we expected that the Chinese
Government would accept these pro-
posals. Unfortunately they have not
accepted them ang we are still de-
pending on these Colombo proposals.
The Chinese Government did not
accept these Colombo proposals; on
the contrary they have recently con-
centrated a larger number of troops
on our border and they have re-occu-
pied the area which they had volun-
tarily vacated. Apart from that dur-
ing the past two or three months
there have been continuous intrusions
into our air space, It means that the
Chinese intentions are a bit danger-
ous and it also meang that they do
not want to accept these Colombo
proposals. So, I would like to know
tfrom the Government and the hon
Prime Minister as to what steps the)
are taking to remove the Chinese
forces from our land. They should
take immediate steps towards that
end: that is the only thing that I ean
urge at this moment. I am glad that
we have got the support of the United
States Government. It has been very
kind of the United States Govern-
ment that they have declared to give
military ald to us and they have
taken certain steps in this direction.
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I am referring to the joint air exer-

cises. They have already said
6 pM, that they would send thelr

planes and they would give us
radar equipment. It is very essen-
tial that we should have radar
equipment. But I am sorry that the
American and British Governments
are giving this aid rather grudgingly
and haltingly as it appears. We had
approached these two Governments in
last November saying that they
should give us certain equipment so
that in case there was any air attack
by China we could defend this coun-
try effectively. Unfortunately, as it is
they have taken nearly one year,
because the joint air exercises will
start in the first week of November
only. Apart from that, we are getting
only F-88 and F-100 planes. We are
not getting F-104 fighters. They are
most up to date and are supersonic
fighters with great speed. Moreover,
our Army personnel in this country

will be concerned only with radar
equipment. They will get training
about radar equipment only. They

will not get any training so far as
plying of supersonic jets are con-
cerned. Therefore it is very essen-
tial that our Government should per-
suade the American Government and
see that we get proper training not
only in handling radar equipment but
also training abeut supersonic fighters.
It is not a question of getting mili-
tary aid from America or Britain. I
am happy to note that the communi-
que issued by President Kennedy and
Prime Minister Macmillan assures us
that they will definitely help India
in case there is aggression from China
We are very happy about this.

At the same time if we can get any
help or aid from the Soviet Gov-
ernment, we should try to get it. Un-
fortunately we got only a few MIG
planes so far. Now, there is a
change in the international situation.
About ohe year back when the
Chinese had attacked us, we approach-
ed Soviet Russia for aid. The Soviet
Government's reply was that China
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was their brother, while India was
their friend. Today the situation has
changed. Now, China is no more So~
viet Russia’s brother, China no more
considers Soviet Russia as its brother.
In view of the changed relations, it is
better for Russia also to offer every
possible help to India. It will be not
only in the interests of the security of
India, but ultimately it will also be in
the interests and security of Russia.
Therefore, I would urge that Soviet
Russia also gives us proper help.

I will refer to our relations with
Pakistan and finish in two or three
minutes. So far as Pakistan is con-
cerned, we have been trying to set-
ile this issue amicably, but unfortu-
nately we could not come to any un-
derstanding. I think ultimately the
responsibility for this should be placed
on the shoulders of Pakistan. When we
sent our representative, Sardar Swaran~
Singh, to discuss the whole matter,
on the very first day Pakistan chose the
opportunity to make public the Sino-
Pakistani agreement regarding the
surrender of territory in Kashmir,
which legally belongs to India. There
was no point in publishing this parti-
cular agreement on that day. Secondly,
we have noticed that during the past
two or three days there has been some
agreement regarding air services also.
It means that to spite India Pakistan
is trying to develop friendlier rela-
tions with China It means that Pakis-
tan does not want to settle her disputes
with India but wants to co-operate
with China. So far as the question of
Kashmir is concerned, definitely we
would like to solve it because if we
want to defend our country against
Chinese aggression, it is very essential
that we should have friendly relations
with Pakistan. But by solving the
Kashmir question only we will not be
able to dewvelop friendly relations with
Pakistan. If we want to develop
friendly relations with Pakistan it is
very essential that we should try to
solve all outstanding disputes. There.
fore, T would urge on those Powers,
who are trying to solve this issue that
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they should take up the matter with
the Pakistan Government and persuade
them to settle all outstanding disputes.
Recently in a statement on the Indo-
Pakistan dispute the hon. Prime Minis~
ter had stated that whatever con-
cessions were given to Pakistan during
the course of the negotiations have
been withdrawn. It does not matter
if they are withdrawn at the moment.
But if we have to start negotiations
again, if we are going to talk with the
Pakistan Government to settle all out-
standing disputes, then, I think our
Government will consider this question
again and grant all the concessions
which they had offered previously.
Because it would facilitate and help in
solving the problem of Kashmir and
would lead to better relations with
Pakistan. ‘

Therefore, I will only say, in view
of these developments—international
as well as developments on our bor-
ders—we should try to develop friend-
ly relations with all the countries.
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Unfortunately, we have not been able
to do so. We have learnt that Ceylon
has granted certain facilities and pri-
vileges to China to use her naval bases
in Ceylon. We have learnt that Bri-
tain also had seold planes to China. Re-
cently we have learnt that Britain
has sold certain strategic equipment
which would be useful to China in
developing nuclear weapons, This is
not good. If these nations go on sup-
porting and helping China in this way,
it would ultimately jeopardise our own
defence and, therefore, we should fry
to get the sympathies of all friendly
countries, Thank you.

THE VICE-CHAIRMAN (Sarx
Axpar ALr KnAnN): Mr. Tariq is not
here. The House stands adjourned till
11 AM. tomorrow.

The House then adjourned
at seven minutes past six of
the clock till eleven of the
clock on Tuesday, the 3rd
September, 1963.



